ORISSA HIGH COURT

FILING REPORT ASON :21/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 ARBP/0000055/2021 TAPASINI BARIK B.N.PANDA(2) /1
VS VS 0
L AND T FINANCE SERVICE LTD. I
2 BLAPL/0008244/2021 SALMA BEGUM SAROJKU DASH /10
Vs VS 0
STATE OF ODISHA I
3 BLAPL/0008245/2021 SAGARIKA PRADHAN BIDYALOK MOHAPATRA COLLIERY /382 /2021
VS VS 0
STATE OF ODISHA I
4 BLAPL/0008246/2021 PURUN MAJHI SUSHANTA KU JOSHI TUREIKELA /96 /2021
VS VS 0
STATE OF ODISHA I
5 BLAPL/0008247/2021 AKHAYA NAYAK BISWAJT RANJAN TRIPATHY DEOGARH /10 /2021
VS VS 0
STATE OF ODISHA I
6 BLAPL/0008248/2021 SUSHANTA THETHUA SUMIT SEKHAR PATTANAIK ATTABIRA /70 /2021
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0008249/2021 CHANDRA BEHERA TUKUNA KUMAR MISHRA 110
VS VS 0
STATE OF ODISHA I
8 BLAPL/0008250/2021 BABU SINGH NIKUNJA KUMAR DEO MACHHKUND /45 /2021
VS VS 0
STATE OF ODISHA I
9 BLAPL/0008251/2021 SAMIR NAIK @ SAMIR NAYAK GAGAN BIHARI SINGH BALIMI /49 /2021
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0008252/2021 PURNAMASI MALLIK PARTHA SARATHI NAYAK ANGUL TOWN /446 /2021
VS VS 0
STATE OF ODISHA I
11 BLAPL/0008253/2021 GOPALA BANKIRA SAROJRANJAN SUBUDHI CHOUDWAR /23 /2012

VS
STATE OF ODISHA

VS
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12 BLAPL/0008254/2021 BICHI@ KISMAT SAMAL JYOTIRMAYA SAHOO BANAPUR P.S. /280 /2021
VS VS 0
STATE OF ODISHA I
13 BLAPL/0008255/2021 BASANTA BEERA JYOTIRMAYA SAHOO /10
VS VS 0
STATE OF ODISHA I
14 BLAPL/0008256/2021 RAJKISHORE SAHOO@ RAJESH KUMAR SAHCEMITA RANJAN PATANIK DHAULI PS/72 /2021
VS VS 0
STATE OF ODISHA I
15 BLAPL/0008257/2021 UMAKANTA BEHERA MONOMOY BASU RUPSA /60 /2020
VS VS 0
STATE OF ODISHA I
16 BLAPL/0008258/2021 BULU BEHERA ASIT KUMAR JENA BERHAMPUR SADAR /132 /2021
VS VS 0
STATE OF ODISHA I
17 BLAPL/0008259/2021 MUKESH PATEL SURYAKANTA DWIBEDI BOUDH /165 /2021
VS VS 0
STATE OF ODISHA I
18 BLAPL/0008260/2021 HARICHAND BALA ASIT KUMAR JENA ORKEL /104 /2018
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0008261/2021 RABIN MANDAL SURYAKANTA DWIBEDI UMERKOTE /94 /2021
VS VS 0
STATE OF ODISHA I
20 BLAPL/0008262/2021 SRIDHAR HARIJAN ASIT KUMAR JENA MATHILI /90 /2021
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0008263/2021 SULOCHANA SAHOO SAKTI PRASAD DAS KHURDA MODEL /238 /2021
VS VS 0
STATE OF ODISHA I
22 BLAPL/0008264/2021 MUKESH BHAISA ASHISKUMAR MISHRA /10
VS VS 0
STATE OF ODISHA I
23 BLAPL/0008265/2021 SANJAY BEHERA BIBHUTI BHUSAN MISHRA HARABHANGA /44 /2021

Page 2/66



ORISSA HIGH COURT

FILING REPORT ASON :21/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I

24 BLAPL/0008266/2021 ABHISEKH AGARWAL @ AGARWALA BHABANI SHANKAR DASPARIDA ANGUL TOWN /447 /2021
VS VS 0
STATE OF ODISHA I

25 BLAPL/0008267/2021 DILLIPKUMAR MOHARANA@ TUTU DEVASISH PANDA DHENKANAL SADAR /194 /2020
VS VS 0
STATE OF ODISHA I

26 BLAPL/0008268/2021 RAJESH BISWAL PARTHA SARATHI NAYAK ANGUL TOWN /447 /2021
VS VS 0
STATE OF ODISHA I

27 BLAPL/0008269/2021 SUSHILA MEHER SATYABRATA PANDA PADAMPUR /144 /2021
VS VS 0
STATE OF ODISHA I

28 BLAPL/0008270/2021 MD.SAHID ANSARI@ MANU BIJAYA KUMAR RAGADA DHANUPALI /133 /2021
VS VS 0
STATE OF ODISHA Il

29 BLAPL/0008271/2021 SURYA NARAYAN KHATUA ANIRUDHA DAS PHIRINGIA /41 /2017
VS VS 0
STATE OF ODISHA I

30 BLAPL/0008272/2021 RAJU BAROI SATYANARAYAN MISHRA MALKANGIRI /253 /2018
Vs VS 0
STATE OF ODISHA I

31 BLAPL/0008273/2021 CHITRASEN LAKRA @ KALLO SOUMYA RANJAN DAS KUCHINDA /226 /2020
VS VS 0
STATE OF ODISHA I

32 BLAPL/0008274/2021 PANCHANAN MEHER SATYA NARAYAN MISHRA (4) /10
VS VS 0
STATE OF ODISHA I

33 BLAPL/0008275/2021 PABEI GAJENDRA @ PRAVAKAR AMLAN SHAKTI PAUL JATNI P.S. /137 /2014
VS VS 0
STATE OF ODISHA I

34 BLAPL/0008276/2021 BISWANATH MEHER SSRAY (2) GUNUPUR /130 /2021
Vs VS 0
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STATE OF ODISHA Il
35 BLAPL/0008277/2021 FAGU@ FAGURAM SOREN PRANAYA SAHOO BANGRIPOSI /45 /2018
VS VS 0
STATE OF ODISHA I
36 BLAPL/0008278/2021 RAMESH SETHI@ RAMESH CHANDRA SETHI JAGANNATH KAMILA BALASORE SADAR /195 /2020
VS VS 0
STATE OF ODISHA I
37 BLAPL/0008279/2021 MILU MUNDA AKSHAYA KUMAR SAHOO BARKOTE /241 /2021
VS VS 0
STATE OF ODISHA I
33 BLAPL/0008280/2021 BHIMA KHARA SANGRAM KESHARI ROUT MACHHKUND /12 /2021
VS VS 0
STATE OF ODISHA Il
39 BLAPL/0008281/2021 BUDHURAM SINGH @ PANDA@ SUKURA  KULDEEP MOHANTY KHUNTA /96 /2020
VS VS 0
STATE OF ODISHA I
40 BLAPL/0008282/2021 K.KRISHNAMURTHY DEBASNAN DAS DARINGBADI /149 /2021
Vs VS 0
STATE OF ODISHA I
a1 BLAPL/0008283/2021 ABHIMANYU RAIKA@ ABHI RAITA RAMESH AGARWAL ADVA /63 /2021
VS VS 0
STATE OF ODISHA I
42 BLAPL/0008284/2021 ROHAN KUMAR NONIYA CHHABI BEHERA GOSANINUAGAM /92 /2021
VS VS 0
STATE OF ODISHA I
43 BLAPL/0008285/2021 SANTU @ SANTOSH @ SANTANU PRADHAN SANJIB KUMAR BHANJADEO KHURDA SADAR /32 /2016
VS VS 0
STATE OF ODISHA I
44 BLAPL/0008286/2021 JUNESH RAIKA @ RAITA RAMESH AGARWAL ADVA /63 /2021
VS VS 0
STATE OF ODISHA I
45 BLAPL/0008287/2021 GOPAL PANGI JUGALA KISHORE PANDA ORKEL /29 /2021
VS VS 0

STATE OF ODISHA
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46 BLAPL/0008288/2021 RAJESH KUMAR GAUDA @ RAJESH GOUDA SANJIB KUMAR BHANJADEO BANAPUR P.S. /233 /2021
VS VS 0
STATE OF ODISHA I
47 BLAPL/0008289/2021 HADU@ NILAMANI MEHER SURYAKANTA DWIBEDI BELPARA /124 /2021
VS VS 0
STATE OF ODISHA I
48 BLAPL/0008290/2021 RAKESH KUMAR SUSANTA KUMAR BARAL ATHGARH /69 /2020
VS VS 0
STATE OF ODISHA I
49 BLAPL/0008291/2021 K.SUKADEV REDDY BIBHUDANANDA MOHAPATRA BHANJANAGAR /88 /2021
VS VS 0
STATE OF ODISHA I
50 BLAPL/0008292/2021 BANKA@ CHANDAN@ SATYARANJAN DALEIPRASANTA KUMAR SAHOO BANSADA /188 /2021
VS VS 0
STATE OF ODISHA I
51 BLAPL/0008293/2021 BRAJABANDHU SAHOO ARIJEET MISHRA ITAMATI /41 /2018
VS VS 0
STATE OF ODISHA I
52 BLAPL/0008294/2021 BISWAJT SAMAL @ BABUL ARIJEET MISHRA TALCHER TOWN /329 /2019
VS VS 0
STATE OF ODISHA Il
53 BLAPL/0008295/2021 NIKU RAUT JYOTIRMAYA SAHOO BANAPUR P.S. /67 /2016
VS VS 0
STATE OF ODISHA I
54 BLAPL/0008296/2021 RAGHUNATHA BHATTA BISWAJT RANJAN TRIPATHY CHANDRAPUR /29 /2020
Vs VS 0
STATE OF ODISHA I
55 BLAPL/0008297/2021 MANOJNAIK MOHENDRA KUMAR MOHAPATRO BHAWANIPATNA TOWN /268 /2021
VS VS 0
STATE OF ODISHA I
56 BLAPL/0008298/2021 JUDHISTIR PODH DEBABRATA DASH KOKSARA /110 /2021
VS VS 0
STATE OF ODISHA I
57 BLAPL/0008299/2021 ANIL@ ANIL KUMAR BEHERA SUSANTA KUMAR BARAL BARAMBA /34 /2021
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VS VS 0
STATE OF ODISHA I

58 BLAPL/0008300/2021 SAROJBHOI BHARAT BHUSAN ROUTRAY BARGARH /280 /2021
VS VS 0
STATE OF ODISHA I

59 BLAPL/0008301/2021 RAJESH GOUDA@ BABUL@ RAJESH KUMAR GANDB KUMAR BHANJADEO BANAPUR P.S. /263 /2021
VS VS 0
STATE OF ODISHA I

60 BLAPL/0008302/2021 ANIL KUMAR PADHI TUKUNA KUMAR MISHRA POTTANGI /103 /2020
Vs VS 0
STATE OF ODISHA I

61 BLAPL/0008303/2021 NIKHIL MANDAL BABITA SAHU KALIMELA /31 /2020
VS VS 0
STATE OF ODISHA I

62 BLAPL/0008304/2021 ASHUTOSH SUAR RANJAN KUMAR PRADHAN BASELI SAHI PS/139 /2021
VS VS 0
STATE OF ODISHA I

63 BLAPL/0008305/2021 GOPAL CH. RAY @ GOPAL CHANDRA RAY @ GINPBHINCANTND SAHTIY MOHANA /141 /2020
VS Vs 0
STATE OF ODISHA I

64 BLAPL/0008306/2021 PURNA CHANDRA DEY DUSHMANTA SAHOO /10
Vs VS 0
STATE OF ODISHA I

65 CMAPL/0000243/2021 UNION OF INDIA PRAVAT KUMAR PADHI(CENTRAL GOVT. COUNSEL) //
VS VS 0
BRUNDABAN BEHERA I

66 CMAPL/0000244/2021 UNION OF INDIA PRAVAT KUMAR PADHI, CENTRAL GOVT. COUNSEL, OHC,
VS VS 0
DHIRENDRA KUMAR BEHERA I

67 CMAPL/0000245/2021 UNION OF INDIA UDIT RANJAN JENA(CENTRAL GOVT. COUNSEL)  //
Vs VS 0
SAHADEV MAHARANA I

68 CMAPL/0000246/2021 UNION OF INDIA UDIT RANJAN JENA(CENTRAL GOVT. COUNSEL)  //

VS

VS
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NIRAB CHANDRA DAS Il
69 CMAPL/0000247/2021 UNION OF INDIA UDIT RANJAN JENA(CENTRAL GOVT. COUNSEL)  //
VS VS 0
DHARMANANDA PRUSTY I
70 CMAPL/0000248/2021 UNION OF INDIA UDIT RANJAN JENA(CENTRAL GOVT. COUNSEL)  //
VS VS 0
SATYA PRAKASH PARIDA I
71 CMAPL/0000249/2021 PRAMOD MAHARANA ADV. /1
VS VS 0
GOURANGA SAHOO I
72 CMAPL/0000250/2021 ALLAUDDIN KHAN ADV. /1
VS VS 0
COLLECTOR, JAJPUR Il
73 CMAPL/0000251/2021 BASANTI MALLICK ADV. /1
VS VS 0
COLLECTOR, JAJPUR I
74 CMAPL/0000252/2021 KIRTAN MALLICK ADV. /1
Vs VS 0
COLLECTOR, JAJPUR I
75 CMAPL/0000253/2021 DHRUBA MALLICK ADV. /1
VS VS 0
COLLECTOR, JAJPUR I
76 CMP/0000503/2021 KHIRESWAR PRADHAN UMA CHARAN MISHRA /1
VS VS 0
DILESWAR PRADHAN I
77 CMP/0000504/2021 UMA SUNDARI NAYAK DWARIKA PRASAD MOHANTY /1
VS VS 0
PREMALATA NAYAK I
78 CMP/0000505/2021 DIPTIRANJAN SAMANT SUBRATA PANDA /1
VS VS 0
KAMAKHYAPRASAD SINGH DEO I
79 CMP/0000506/2021 NIRANJAN BISWAL SAMIR KUMAR MISHRA /1
VS VS 0
GANDHARB MOHAPATRA Il
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80 CMP/0000507/2021 TRINATH BEHERA SIDHANT KUMAR JENA /1
VS VS 0
GIRI GOBARDHAN SETH I
81 CMP/0000508/2021 JAHUR KHAN @ ALIM KHAN SAMIR KUMAR MALIK /1
VS VS 0
MIRZA ZAHED BEG I
82 CMP/0000509/2021 KHETRAMANI RAY JAJATI KESHARI KHUNTIA /1
VS VS 0
SARADA SA I
83 CONTC/0005643/2021 BRAJABANDHU SAHU ADV. /1
VS VS 0
DR.MONA SHARMA,SECY.,FOREST AND ENVIRONMENT DEPT. I
84 CONTC/0005644/2021 SRIKANTA KUMAR SAMAL ADV. /1
VS VS 0
SAILENDRA SINGH,DY.DG NCC I
85 CONTC/0005645/2021 ASHESA RANJAN JENA ADV. /1
VS VS 0
G.MATHI VATHANAN,PRINCIPAL SECY..H AND U.D DEPT. I
86 CONTC/0005646/2021 SRIMANTA MISHRA UPENDRA KUMAR SAMAL /1
VS VS 0
SURENDRA KUMAR IAS Il
87 CONTC/0005647/2021 SUDARSHAN SETHI ADV. /1
VS VS 0
LAXMAN BHOI I
88 CONTC/0005648/2021 PRADIP KUMAR MUKHI ADV. /1
Vs VS 0
LAXMAN BHOI I
89 CONTC/0005649/2021 UMA SWAIN ADV. /1
VS VS 0
STATE OF ODISHA I
% CONTC/0005650/2021 NITYANANDA NAYAK ADV. /1
VS VS 0
STATE OF ODISHA I
o1 CONTC/0005651/2021 PADMA CHARAN PARIDA ADV. /1
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VS VS 0
BISHNUPADA SETHY IAS I
92 CONTC/0005652/2021 REBATI MUDULI ADV. /1
VS VS 0
SATYABRATA SAHU,IAS I
93 CONTC/0005653/2021 PADMANAV KAR KRUSHNA CHANDRA DASH /1
VS VS 0
SOMANATH PARIDSA EXE. ENGNR I
94 CONTC/0005654/2021 MOUSUMI DAS @ MOUSUMI NAYAK RAJB LOCHAN PATTNAIK /1
VS VS 0
STATE OF ODISHA I
9% CONTC/0005655/2021 ASHOK KUMAR MISHRA ADV. /1
VS VS 0
SATYABRATA SAHOO,SECY.,SAND M.E. DEPT. I
% CONTC/0005656/2021 PATHANI KR. KANAR ADV. /1
VS VS 0
PRANAB KUMAR PATRO,DIVISIONALLABOUR COMMNR BBSR Il
97 CONTC/0005657/2021 TIKA ADJUAD ADV. /1
VS VS 0
ANU GARG,IAS I
98 CONTC/0005658/2021 TULARAM ADJUAD ADV. /1
Vs VS 0
ANU GARG,IAS I
%9 CONTC/0005659/2021 SHIBARAM PODH ADV. /1
VS VS 0
ANU GARG,IAS I
100 CONTC/0005660/2021 SAGAR PODH ADV. /1
VS VS 0
ANU GARG, IAS I
101 CONTC/0005661/2021 TIRTHA PODH ADV. /1
VS VS 0
ANU GARG,IAS I
102 CONTC/0005662/2021 TULARAM PODH ADV. /1
Vs VS 0

Page 9/66



ORISSA HIGH COURT

FILING REPORT ASON :21/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
ANU GARG, IAS Il
103 CONTC/0005663/2021 LAXMAN KANDA ADV. /1
VS VS 0
ANU GARG, IAS I
104 CONTC/0005664/2021 HEMA NIAL ADV. /1
VS VS 0
ANU GARG,IAS I
105 CONTC/0005665/2021 KUSADHAR NIAL ADV. /1
VS VS 0
ANU GARG,IAS I
106 CONTC/0005666/2021 KOKILA BHOI ADV. /1
VS VS 0
ANU GARG, IAS Il
107 CONTC/0005667/2021 JAISINH BANCHHOR@JAY ASINGH BANCHHORDV. /1
VS VS 0
ANU GARG, IAS I
108 CONTC/0005668/2021 HARI CHINAGUN ADV. /1
Vs VS 0
ANU GARG,IAS I
109 CONTC/0005669/2021 GUNJA CHINAGUN ADV. /1
VS VS 0
ANU GARG, IAS I
110 CONTC/0005670/2021 MALATI PODH ADV . /1
VS VS 0
ANU GARG, IAS I
111 CONTC/0005671/2021 PURNA CHANDRA BARIK ADV. /1
VS VS 0
SANGRAMJT NAYAK,EX OFFICIO ADDL. SECY.,H AND U.D DEPT. I
112 CONTC/0005672/2021 A.GOURI SANKAR PATRUDE ADV. /1
VS VS 0
SASWAT MISHRA IAS I
113 CONTC/0005673/2021 DASARATHI DASH ADV. /1
VS VS 0

SMRUTI RANJAN SATHPATHY, TAHSILDAR,TANGI
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114 CONTC/0005674/2021 MANOJKUMAR MISHRA AMLANJYOTI ROUT /1
Vs VS 0
SASWAT MISHRA,COMMNR.,HIGHER EDU. DEPT. I
115 CONTC/0005675/2021 SOUDAMINI PATNAIK ADV. /1
VS VS 0
DR.SIDDESHWAR BALIRAM BONDAR|IAS I
116 CONTC/0005676/2021 DR. SUSHAMA BARIK ADV. /1
VS VS 0
SURRENDRA KUMAR,IAS I
117 CONTC/0005677/2021 SUDARSHAN MAHAKUD SUBHENDU KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA, SECY ., G.A. DEPT. I
118 CONTC/0005678/2021 SUBIMAL DAS ADV. /1
Vs VS 0
ASHWINI KUMAR MISHRA,IAS I
119 CONTC/0005679/2021 M.C. OF THE ST. MARY GIRLS HIGH SCHOOL B.D.DAS /1
VS VS 0
P.K.SARANGI, D.E.O., SUNDARGARH I
120 CONTC/0005680/2021 JAYANTI LATA BHARATI ADV. /1
VS VS 0
THE PROJEWCST DIRECTOR, D.RD.A. I
121 CONTC/0005681/2021 MANAGING COMMITEE OF THE JHUNMUR HI 81D STAED0L /1
VS Vs 0
P.K.SARANGI DEO,SUNDERGARH I
122 CRLA/0000500/2021 SIBARAM RAJ BISWAJT RANJAN TRIPATHY VIGILANCE PS (BERHAMPUR) /48 /1999
Vs VS SPL.JUDGE(VIG.), JEY PORE(K oraput)
STATE OF ODISHA(VIG.) GR/0000002/2000
123 CRLA/0000501/2021 PRATIMA SAHU SANTANU KUMAR SARANGI JONK /134 /2020
VS VS SPECIAL JUDGE,NAWAPARA (Nuapada *)
STATE OF ODISHA Sal0000064/2020
124 CRLA/0000502/2021 KAILASHA SAHU@ BRAHMANA GYANALOKA MOHANTY PURUSHOTTAMPUR /4 /2012
VS VS 0
STATE OF ODISHA I
125 CRLLP/0000028/2021 STATE OF ODISHA DILLP KUMAR MISHRA PARLAKHEMUNDI /152 /2017
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VS VS 0
SUBASH CHANDRA DASH I
126 CRLMC/0001690/2021 RAKESH KUMAR BEHERA NIRANJAN PANDA 110
VS VS 0
JYOTSNA BEHERA I
127 CRLMC/0001691/2021 SUKADEV HOTA NEPOLEON SAHANI 110
VS VS 0
SUSHANTA KUMAR SAHOO I
128 CRLMC/0001692/2021 GUNANIDHI PATRA RADHIKA RANJAN BHATTACHARYA MANGALPUR /27 /2010
Vs VS 0
STATE OF ODISHA I
129 CRLMC/0001693/2021 BABUJAN @ SK SABJAN KOUSIK ANANDA GURU SPL.TASK FORCE /7 /2019
VS VS 0
STATE OF ODISHA I
130 CRLMC/0001694/2021 SANATAN RANA NIRA SUNDAR PANDA NARASINGHPUR /25 /2021
VS VS 0
STATE OF ODISHA I
131 CRLMC/0001695/2021 BASUDEBA PATRO BASUDEV PATRA @ LUL US@®NARTPATRMNKAR RAY (2) DHARAKOT PS /134 /2021
VS Vs 0
STATE OF ODISHA I
132 CRLMC/0001696/2021 MAHANTA BEHERA ASWINI KUMAR MISHRA KONARK /12 /2019
Vs VS 0
STATE OF ODISHA I
133 CRLMC/0001697/2021 KANHU CHARAN PRADHAN SURYAKANTA DWIBEDI CHANDAPUR /7 /2021
VS VS 0
STATE OF ODISHA I
134 CRLMC/0001698/2021 KAILASH CHANDRA MOHARANA TRILOCHAN DASH KOREI /209 /2021
VS VS 0
STATE OF ODISHA I
135 CRLMC/0001699/2021 KUNTI MOHARANA TRILOCHAN DASH KOREI /209 /2021
Vs VS 0
STATE OF ODISHA I
136 CRLMC/0001700/2021 CHANDRAMANI @ CHANDAN SAHOO ASHOK KUMAR SAHOO KENDRAPARA /363 /2017

VS

VS
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STATE OF ORISSA I

137 CRLMC/0001701/2021 BILLIAN KAR ANIRUDHA DAS G.UNDYAGIRI /82 /2008
VS VS 0
STATE OF ODISHA I

138 CRLMC/0001702/2021 SRIRANGA SAHU SOUBHAGYA KUMAR DASH KHATIGUDA /33 /1995
Vs VS 0
STATE OF ODISHA I

139 CRLMC/0001703/2021 BARENDRA NATH DHAL BIBHU PRASAD DAS VIGILANCE PS (BERHAMPUR) /14 /2013
VS VS 0
STATE OF ODISHA(VIG.) I

140 CRLMC/0001704/2021 PURNA CHANDRA PAIKARAY K.C.RAJGURU MOHAPATRA 110
VS VS 0
STATE OF ODISHA I

141 CRLMC/0001705/2021 RAGHUNATH PRADHAN @ KALIA SURYAKANTA DWIBEDI CHANDAPUR /96 /2020
VS VS 0
STATE OF ODISHA I

142 CRLMC/0001706/2021 BIBHUTI MALIK BIJAYA KUMAR PARIDA(2) NAYAGARH SADAR /174 /2020
Vs VS 0
STATE OF ODISHA I

143 CRLMC/0001707/2021 KANHU CHARAN PRADHAN SURYAKANTA DWIBEDI CHANDAPUR /106 /2020
VS VS 0
STATE OF ODISHA I

144 CRLMC/0001708/2021 KANHU CHARAN PRADHAN SURYAKANTA DWIBEDI CHANDAPUR /37 /2020
VS VS 0
STATE OF ODISHA I

145 CRLMC/0001709/2021 KUNJA @ MANAJPATTAYAT @ MANOJKUMARIPATPARATNA PANDA SINGLA /123 /2011
Vs VS 0
STATE OF ODISHA I

146 CRLMC/0001710/2021 DR.UTTAM CHARAN SAHU ADITYA KUMAR MOHAPATRA /10
VS VS 0
STATE OF ODISHA I

147 CRLMC/0001711/2021 PRAFULLA KUMAR PANDA SISIR KUMAR PUROHIT DHAMA /209 /2020

VS
STATE OF ODISHA

VS
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148 CRLMC/0001712/2021 UDIA ROUT @ URMILA ANANTA NARAYAN PATTANAYAK GURUDIJHATIA /19 /2018
Vs VS 0
STATE OF ODISHA I
149 CRLMP/0001671/2021 PRAKASH KUMAR JENA BYOMAKESH TRIPATHY 110
VS VS 0
STATE OF ODISHA I
150 CRLMP/0001672/2021 LAXMIDHAR BEHERA BYOMAKESH TRIPATHY 110
VS VS 0
STATE OF ODISHA I
151 CRLMP/0001673/2021 PADMALOCHAN TIARI DIPAK RANJAN MISHRA 110
VS VS 0
STATE OF ODISHA I
152 CRLMP/0001674/2021 KAMALAKANTA PATTNAIK RAVISHANKAR SAMAL /10
Vs VS 0
PRINCIPAL SECRETARY, DEPARTMENT OF HOME, GOVT. OF ODISHA I
153 CRLMP/0001675/2021 RAJKISHORE PRADHAN ASHOK KUMAR SAHOO /10
VS VS JUDGE FAMILY COURT, KENDRAPARA (K endrapara *)
RANGADHAR PRADHAN Crp/0000157/2017
154 CRLMP/0001676/2021 RANJT DAS ABHAYA KUMAR BEHERA 110
VS VS 0
STATE OF ODISHA I
155 CRLMP/0001677/2021 BISHNU PATRA CHIRANJAY MOHANTY /10
VS Vs 0
STATE OF ODISHA I
156 CRLMP/0001678/2021 SHIVA NARAYAN RANA PRSANTA KUMAR SAHOO /10
Vs VS 0
STATE OF ODISHA I
157 CRLMP/0001679/2021 PARBATI DAS JAYAKRISHNA MOHAPATRA 110
VS VS 0
STATE OF ODISHA I
158 CRLMP/0001680/2021 PRONOTI NANDA ALOK KUMAR MOHAPATRA 110
VS VS 0
11C, BARAGADA POLICE STATION, KHURDA I
159 CRLMP/0001681/2021 CHILUKURI SATYA NARAYAN @CHILLIKURI SEEFANRRMIBANSUNDARAY ATTABIRA /224 /2021
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VS VS 0
STATE OF ODISHA I
160 FA0/0000194/2021 ITI GOCHHAYAT PRADEEP KUMAR MISHRA /1
VS VS 0
UNION OF INDIA I
161 FA0/0000195/2021 DASARATHI KANDAR DHANANJAYA MUND /1
VS VS 0
UNION OF INDIA I
162 FAO/0000196/2021 SANAI HIKAKA DEEPALI MOHAPATRA /1
Vs VS 0
UNION OF INDIA I
163 FAO/0000197/2021 PRAFUL BEHERA DEEPALI MOHAPATRA /1
VS VS 0
UNION OF INDIA I
164 OTAPL/0000004/2021 COMMISSIONER,CENTRAL EXCISE,CUSTOM SRANIHERFSH CENACHIMANKA (SR.STAND. COUNSEL)  //
VS VS 0
M/S.UTKAL ALLOYSPRIVATE LTD. I
165 RVWPET/0000176/2021  GURUBARI KHADIA KAUSHAL HUSSAIN /1
VS Vs 0
D.G. and |.G. OF POLICE, ODISHA I
166 TRP(C)/0000293/2021 AGNISWAMI BEHERA BIBHU PRASAD TRIPATHY /1
Vs VS 0
MANOJKUMAR MALLICK I
167 TRPCRL/0000067/2021 SANJUKTA REDDY NIRANJAN PANDA 110
VS VS 0
SOUMYAKANTA MAHALIK I
168 TRPCRL/0000068/2021 SARTHAK PATTANAIK SD.DAS 110
VS VS S.D.JM.-CIVIL JUDGE (SD),SUNDERGARH(Sundargarh)
ARUNDHATI MOHANTY CRMC/0000136/2020
169 WA/0000733/2021 REGISTRAR OUAT AVIJIT PAL /1
Vs VS 0
OUAT WORKERS UNION I
170 WP(C)/0029279/2021 SRIBASTA KUMAR SWAIN RUDRA PRASAD KAR /1
VS VS 0
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UNION OF INDIA Il
171 WP(C)/0029280/2021 BHIMASEN BARIK SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
172 WP(C)/0029281/2021 SHYAMASUNDAR MISHRA SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
173 WP(C)/0029282/2021 KUBERA CHANDRA SAHOO SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
174 WP(C)/0029283/2021 ARJUN CHARAN SAHOO SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA Il
175 WP(C)/0029284/2021 RAMESH CHANDRA PATNAIK SUBASH CHANDRA SAHOO /1
VS VS 0
STATE OF ODISHA I
176 WP(C)/0029285/2021 DR. SUMAN KALYAN CHAUDHURY SANJIB MOHANTY /1
Vs VS 0
STATE OF ODISHA I
177 WP(C)/0029286/2021 PRATAP CHANDRA PARIDA PRABODHA CHANDRA NAYAK /1
VS VS 0
STATE OF ODISHA I
178 WP(C)/0029287/2021 BINOD BIHARI PRADHAN SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
179 WP(C)/0029288/2021 SANJAYA KESHARI MOHAPATRA NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
180 WP(C)/0029289/2021 PUJA BISWAL JAGANNATH KAMILA /1
VS VS 0
SUB COLLECTOR, BALASORE I
181 WP(C)/0029290/2021 LAMBODAR PRADHAN SHARMISTHA SAMAL /1
VS VS 0

STATE OF ODISHA
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182 WP(C)/0029291/2021 SATYANARAYAN BISWAL SUBASH CHANDRA SAHOO /1
VS VS 0
STATE OF ODISHA I
183 WP(C)/0029292/2021 SUJEET SINGH DEO SUMAN MODI /1
VS VS 0
STATE OF ORISSA I
184 WP(C)/0029293/2021 UGRESAN BRAHMA SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
185 WP(C)/0029294/2021 BIROJA SHANKAR SINGH DEO SUMAN MODI /1
VS VS 0
STATE OF ORISSA I
186 WP(C)/0029295/2021 RAMAKANTA BALABANTARAY ROHIT RANJAN RAY /1
VS VS 0
R.T.0.(ARTO),KHURDA I
187 WP(C)/0029296/2021 SAMEER SINGH DEO SUMAN MODI /1
VS VS 0
STATE OF ORISSA I
188 WP(C)/0029297/2021 LEBI NAYAK RABINDRANATH PRUSTY /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0029298/2021 SATYABRAT PANI SUDHIR KUMAR PATRA /1
VS VS 0
STATE OF ODISHA I
190 WP(C)/0029299/2021 DINARANI NAYAK RABINDRA NATH PRUSTY /1
Vs VS 0
STATE OF ODISHA I
101 WP(C)/0029300/2021 CHANDI PRASAD ADHIKARI KHIROD KUMAR SWAIN /1
VS VS 0
CHAIRMAN,O.F.D.C.LTD. I
192 WP(C)/0029301/2021 KRUSHNA CHANDRA PANDA SUBASH CHANDRA SAHOO /1
VS VS 0
STATE OF ODISHA I
193 WP(C)/0029302/2021 SIDHARTH SINGH DEO SUMAN MODI /1
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VS VS 0
STATE OF ORISSA I
194 WP(C)/0029303/2021 SUSHADA PRADHAN RABINDRA NATH PRUSTY /1
VS VS 0
STATE OF ODISHA I
195 WP(C)/0029304/2021 SUSHREE SINGH DEO SUMAN MODI /1
VS VS 0
STATE OF ORISSA I
196 WP(C)/0029305/2021 SATYA NARAYAN PRADHAN GOPINATH MISHRA /1
Vs VS 0
TAHASILDAR CUM COMPETENT AUTHORITY I
197 WP(C)/0029306/2021 AMBIKA PRASAD PAL NIMAIN CHARAN NAYAK /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0029307/2021 LINGARAJ SWAIN SOUMYA MISHRA /1
VS VS 0
BANK OF BARODA I
199 WP(C)/0029308/2021 RAMA CHANDRA MISHRA BIRAJA PRASANNA SATAPATHY /1
VS Vs 0
STATE OF ODISHA I
200 WP(C)/0029309/2021 SAILESHREE SEN SUMAN MODI /1
Vs VS 0
STATE OF ORISSA I
201 WP(C)/0029310/2021 SANTOSH KUMAR SAHOO SUBASH CHANDRA SAHOO /1
VS VS 0
STATE OF ODISHA I
202 WP(C)/0029311/2021 DEBASISPATTNAIK NIMAIN CHARAN NAYAK /1
VS VS 0
STATE OF ODISHA I
203 WP(C)/0029312/2021 SAMIR RANJAN DAS BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
HEALTH OFFICER, C.M.C I
204 WP(C)/0029313/2021 ABHIMANYU MALIK SAMEER KUMAR DAS /1

VS

VS
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STATE OF ODISHA Il
205 WP(C)/0029314/2021 GANESWAR BEHERA BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
206 WP(C)/0029315/2021 DAMODAR PATRA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
207 WP(C)/0029316/2021 ABANTI BEHERA SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0029317/2021 BAYANGADIHI GRAM PANCHAYAT LEVEL MSOVANSANMOKSHRA /1
VS VS 0
COMMNR. CUM SECY. DEPT. OF MISSION SAKTI, BBSR Il
209 WP(C)/0029318/2021 RANJT MISHRA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0029319/2021 DEBENDRA KUMAR BARIK SAMEER KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0029320/2021 BIJAN KUMAR JENA ACHYUTANANDA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0029321/2021 DR.UMESH CHANDRA SAHU BHARAT JALLI /1
VS VS 0
THE STATE OF ODISHA I
213 WP(C)/0029322/2021 BINAPANI NAYAK PARSURAM DAS /1
VS VS 0
STATE OF ODISHA I
214 WP(C)/0029323/2021 ANNAPURNA SAHOO SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0029324/2021 HARESH KUMAR PODH BHOJARAJ SETH /1
VS VS 0

RPDAC CUM RDC, NORTH DIVISION, SAMBALPUR
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216 WP(C)/0029325/2021 SAMI AHMED KHAN SUBHENDU KUMAR NAYAK /1
VS VS 0
THE COMMNR., L AND S, ODISHA I
217 WP(C)/0029326/2021 SABITA SAHOO DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0029327/2021 JTENDRA KUMAR SAHOO SIDHARTH PRASAD DAS /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0029328/2021 DR.CHOUDHURY CHITTARANJAN BHARAT JALLI /1
VS VS 0
THE STATE OF ODISHA I
220 WP(C)/0029329/2021 LULENDU SAHU BIBHUTI BHUSAN BEHERA /1
VS VS 0
RT.0., ANGUL I
221 WP(C)/0029330/2021 MINARA BIBI SURENDRA KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0029331/2021 SAROJA KUMAR PRADHAN PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA Il
223 WP(C)/0029332/2021 NARESH BISWAL BIBHUTI BHUSAN BEHERA /1
VS VS 0
RT.0., ANGUL I
224 WP(C)/0029333/2021 ANSUMAN PATI KUNAL KUMAR SWAIN /1
Vs VS 0
CHSE, ODISHA I
225 WP(C)/0029334/2021 NARAHARI NANDA SANJIB KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0029335/2021 NARESH BISWAL BIBHUTI BHUSAN BEHERA /1
VS VS 0
RT.0., ANGUL I
227 WP(C)/0029336/2021 NIRANJAN BEHERA DHARMENDRA SETHY /1
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VS VS 0
BM, UCO BANK, NILGIRI BRANCH I
228 WP(C)/0029337/2021 BINATI GARTIA KUNAL KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0029338/2021 NARESH BISWAL BIBHUTI BHUSAN BEHERA /1
VS VS 0
RT.0., ANGUL I
230 WP(C)/0029339/2021 NARASINGHA BEHERA RAKESH BEHERA /1
Vs VS 0
STATE OF ODISHA I
231 WP(C)/0029340/2021 KALPANA MAHAPATRA KUNAL KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0029341/2021 AJAY KUMAR MOHANTY SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
233 WP(C)/0029342/2021 SARANGADHAR SAHOO JYOTI RANJAN KHUNTIA /1
VS Vs 0
STATE OF ODISHA I
234 WP(C)/0029343/2021 FAKIR MOHAN SAHU KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0029344/2021 MANASI NAYAK KUNAL KUMAR SWAIN /1
VS VS 0
BSE, ODISHA I
236 WP(C)/0029345/2021 SANDHYARANI ROUT JYOTI RANJAN KHUNTIA /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0029346/2021 NIGAMANANDA MOHAPATRA SIDHESWAR MALLIK /1
Vs VS 0
STATE OF ODISHA I
238 WP(C)/0029347/2021 SATYABRATA BEHERA SIDHARTH PRASAD DAS /1

VS

VS
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STATE OF ODISHA Il
239 WP(C)/0029348/2021 RAJESH KUMAR DAS SOUBHAGYA DAS /1
VS VS 0
STATE OF ODISHA I
240 WP(C)/0029349/2021 T.M.HARITHA SERVICE CO-OP. SOCIETY LTD.SANTOSH KUMAR MAHANTY /1
VS VS 0
UNION OF INDIA I
241 WP(C)/0029350/2021 DILLIPKUMAR TRIPATHY PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
242 WP(C)/0029351/2021 KARTIKA CHANDRA PARIDA RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA Il
243 WP(C)/0029352/2021 BIRANCHI MAHANANDA SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0029353/2021 KHITISH CHANDRA BHOI PRASANTA KUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0029354/2021 MANORANJAN MAHAK UL K.C.MAJI /1
VS VS 0
RT.0., CUTTACK I
246 WP(C)/0029355/2021 PRASANTA KUMAR GADTIA SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0029356/2021 JTENDRA KUMAR ROUT K.CMAJHI /1
VS VS 0
RT.0., CUTTACK I
248 WP(C)/0029357/2021 JHASAKETAN BARIHA SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0029358/2021 RAJANIKANTA SAGAR JN.PANDA /1
VS VS 0

STATE OF ODISHA
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250 WP(C)/0029359/2021 BENUDHAR PERA SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0029360/2021 AJT KUMAR SAHU JN.PANDA /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0029361/2021 LAXM| PRADHAN SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0029362/2021 MANJULATA KUMBHAR SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0029363/2021 LAXMAN BANCHHOR SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0029364/2021 KARUNAKAR MOHANTA SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0029365/2021 HEMSAGAR ROHIDAS SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA Il
257 WP(C)/0029366/2021 MARIYANUS MINZ GOPAL SINHA /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0029367/2021 SHESADEV NAIK SAROJKUMAR JEE /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0029368/2021 DOLA GOBINDA SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0029369/2021 PARSURAM MOHANTA PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
261 WP(C)/0029370/2021 B.SURYANARAYAN JN.PANDA /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0029371/2021 SANGITA TRIPATHY NIRA SUNDAR PANDA /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0029372/2021 SUBASH CHANDRA PANDA ARUN KUMAR PATRA /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0029373/2021 GOPABANDHU BEJ PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
265 WP(C)/0029374/2021 DINABANDHU PUTEL JN.PANDA /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0029375/2021 ASHUTOSH MISHRA JN.PANDA /1
VS VS 0
STATE OF ODISHA Il
267 WP(C)/0029376/2021 RAJENDRA KUMAR SAHU ARUN KUMAR PATRA /1
VS VS 0
STATE OF ODISHA I
268 WP(C)/0029377/2021 MITALI SINGH HRUDANANDA MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0029378/2021 TANMAYA KUMAR PANDA JN.PANDA /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0029379/2021 SUBHASHREE SAHOO SOBHANA SAHOO /1
VS VS 0
THE SECY ., HEALTH AND FAMILY WELFARE DEPT. I
271 WP(C)/0029380/2021 SUBODH KUMAR MUND JN.PANDA /1
VS VS 0
STATE OF ODISHA I
272 WP(C)/0029381/2021 R.PARVATI ARUN KUMAR PATRA /1
Vs VS 0
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STATE OF ODISHA I
273 WP(C)/0029382/2021 SANGHAMITRA PARIDA HRUDANANDA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0029383/2021 RAJANI KANTA DALABEHERA SUBHRANSU BHUSAN MOHANTY /1
Vs VS 0
STATE OF ODISHA I
275 WP(C)/0029384/2021 CMC RETIRED EMPLOYEESASSOCIATION  JAJATI KESHARI KHUNTIA /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0029385/2021 SURENDRA KUMAR BISWAL JK.MIHSRA (2) /1
VS VS 0
STATE OF ORISSA I
277 WP(C)/0029386/2021 MADHUSMITA ROUT HRUDANANDA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0029387/2021 RAMA DEVI SABAT ARUN KUMAR PATRA /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0029388/2021 PRASANTA KUMAR DEBTA JKMISHRA (2) /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0029389/2021 SACHIN KUMAR SAHOO MANORANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0029390/2021 RANJT KUMAR PRADHAN HRUDANANDA MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
282 WP(C)/0029391/2021 NIKUNJA KISHORE PANIGRAHI JKMISHRA (2) /1
VS VS 0
STATE OF ORISSA I
283 WP(C)/0029392/2021 KANAKALATA SAHOO ARUN KUMAR PATRA /1

VS
STATE OF ODISHA

VS

Page 25/66

0
"



ORISSA HIGH COURT

FILING REPORT ASON :21/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
284 WP(C)/0029393/2021 HIMADRI CHARAN PRADHAN JKMISHRA (2) /1
Vs VS 0
STATE OF ORISSA I
285 WP(C)/0029394/2021 MRUTYUNJAY MOHAPATRA HRUDANANDA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0029395/2021 NIRANJAN KANUNGO JKMISHRA (2) /1
VS VS 0
STATE OF ORISSA I
287 WP(C)/0029396/2021 SANGRAM MOHAPATRA JAJATI KESHARI KHUNTIA /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0029397/2021 BHIKARI MUDULI HRUDANANDA MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
289 WP(C)/0029398/2021 NILAMANI BHOI BHABANI SHANKAR RAYAGURU /1
VS VS 0
THE STATE OF ODISHA I
290 WP(C)/0029399/2021 SASMITA SAMAL SAMARENDRA PATTANIK /1
VS VS 0
STATE OF ORISSA I
201 WP(C)/0029400/2021 MUNA SAMANTRAY SRINIVAS MOHANTY /1
VS Vs 0
STATE OF ODISHA I
292 WP(C)/0029401/2021 BIJAY KUMAR DAS AUROBINDA SAHOO /1
Vs VS 0
STATE OF ODISHA I
293 WP(C)/0029402/2021 RANJT ROUT SAMIR KUMAR BEHERA /1
VS VS 0
ODISHA PUBLIC SERVICE COMMISSION (OPSC) I
294 WP(C)/0029403/2021 SAROJKUMAR BISWAL AUROBINDA SAHOO /1
VS VS 0
STATE OF ODISHA I
295 WP(C)/0029404/2021 SANJULATA PRADHAN HIMANSHU SEKHAR MISHRA /1
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VS VS 0
STATE OF ODISHA I
296 WP(C)/0029405/2021 TAPAN KUMAR NANDA AUROBINDA SAHOO /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0029406/2021 ANUPAMA BHANJA AUROBINDA SAHOO /1
VS VS 0
STATE OF ODISHA I
298 WP(C)/0029407/2021 ANADI CHARAN SWAIN CHITTA RANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
299 WP(C)/0029408/2021 SANGRAM KESHARI MOHAPATRA AMIT PRASAD BOSE /1
VS VS 0
STATE OF ORISSA I
300 WP(C)/0029409/2021 GOLEKH CHANDRA SAHOO DAYANIDHI MOHANTY /1
VS VS 0
CANANRA BANK Il
301 WP(C)/0029410/2021 SUKANTI DAS GYANENDRA KUMAR TRIPATHY /1
VS VS 0
THE PRINCIPAL SECRY. R AND DM I
302 WP(C)/0029411/2021 ALEKHA CHARAN SWAIN CHITTA RANJAN LENKA /1
Vs VS 0
STATE OF ODISHA I
303 WP(C)/0029412/2021 BASANTI MALLI GYANENDRA KUMAR TRIPATHY /1
VS VS 0
THE PRINCIPAL SECRY (R AND DM) I
304 WP(C)/0029413/2021 MALATI BEHERA GYANENDRA KUMAR TRIPATHY /1
VS VS 0
THE PRINCIPAL SECRY., (R AND DM) I
305 WP(C)/0029414/2021 SURENDRA ROUT HIMANSU SEKHAR DEO /1
VS VS 0
CEO, TPCODL I
306 WP(C)/0029415/2021 PURUSOTTAM SENAPATI TRILOCHAN DASH /1
Vs VS 0
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STATE OF ODISHA I
307 WP(C)/0029416/2021 MOHINUDDIN KHAN AMLAN SHAKTI PAUL /1
VS VS 0
STATE OF ODISHA I
308 WP(C)/0029417/2021 PRAMILA JENA TRILOCHAN DASH /1
Vs VS 0
STATE OF ODISHA I
309 WP(C)/0029418/2021 JHASAKETAN SAHOO PRAHALLAD SAHU /1
VS VS 0
STATE OF ODISHA I
310 WP(C)/0029419/2021 SANJAY MISHRA NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
311 WP(C)/0029420/2021 SOURAV PREM NEELAKANTHA PANDA /1
VS VS 0
REV.ASHISH KUMAR PAL I
312 WP(C)/0029421/2021 YUDHISTHIR CHHUALSINGH NIRANJAN NAYAK /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0029422/2021 SRIDEV MISHRA BASANTA KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0029423/2021 JANKIA GRAMA PANCHAYAT BISWAJT MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0029424/2021 RAGHUNATH PALATASINGH NIRANJAN NAYAK /1
Vs VS 0
STATE OF ODISHA I
316 WP(C)/0029425/2021 SANKET KUMAR MISHRA BASANTA KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
317 WP(C)/0029426/2021 SATYAPRIYA RATH NIRANJAN NAYAK /1

VS
STATE OF ODISHA

VS
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318 WP(C)/0029427/2021 PAGULU SINGH PRAFULLA CHANDRA ACHARYA /1
VS VS 0
STATE OF ODISHA I
319 WP(C)/0029428/2021 JOGENDRA BEHERA GAGAN BIHARI SINGH /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0029429/2021 SUSAMARANI PATTNAIK NIRANJAN NAYAK /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0029430/2021 BHUPATI PRATAPRAY CHOUHAN ARUN KUMAR PATRA /1
VS VS 0
STATE OF ODISHA I
322 WP(C)/0029431/2021 NIRMALA MISHRA KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0029432/2021 RANJEET DASH SARADA PRASANNA SARANGI /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0029433/2021 DINABANDHU SATPATHY SWADHA RATH /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0029434/2021 M/S CTM TECHNICAL TXTILESLTD. ANIMESH MOHANTY /1
VS VS 0
ODISHA AGRO INDUSTRIES CORPORATION LTD. I
326 WP(C)/0029435/2021 DR. SUBRATKUMAR PATEL PRASANNA KUMAR SWAIN /1
Vs VS 0
STATE OF ODISHA I
327 WP(C)/0029436/2021 TEJA PADHAN PRASANNA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0029437/2021 DHEEMAN GOCHHAYAT GOPINATH MISHRA /1
VS VS 0
CBSE, BBSR I
329 WP(C)/0029438/2021 RAJESH KUMAR MOHAPATRA KALI PRASANNA MISHRA /1
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VS VS 0
STATE OF ODISHA I
330 WP(C)/0029439/2021 SWAPNA DAS BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
331 WP(C)/0029440/2021 SURANCHI MAHANANDA PRASANNA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
332 WP(C)/0029441/2021 SUNITA NATH SUBASH CHANDRA PANI /1
Vs VS 0
R.T.0, CUTTACK I
333 WP(C)/0029442/2021 NANDINI SAHU PRASANNA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
334 WP(C)/0029443/2021 SRIKANTA CHANDRA SUNDAR RAY SAILABALA JENA /1
VS VS 0
UNION OF INDIA I
335 WP(C)/0029444/2021 HARI BARIHA PRASANNA KUMAR MISHRA /1
VS Vs 0
STATE OF ODISHA I
336 WP(C)/0029445/2021 RANJAN PATRA SUBASH CHANDRA PANI /1
Vs VS 0
R.T.0., BHADRAK I
337 WP(C)/0029446/2021 BILASINI DEI SUBASH CHANDRA PANI /1
VS VS 0
RT.O.BBSR1 I
338 WP(C)/0029447/2021 NIBEDITA PRADHAN BIPIN KUMAR NAYAK /1
VS VS 0
BOARD OF SECONDARY EDUCATION, ODISHA I
339 WP(C)/0029448/2021 PURANDAR SARAF SAILABALA JENA /1
Vs VS 0
STATE OF ODISHA I
340 WP(C)/0029449/2021 KASINATH PRUSTY SUBASH CHANDRA PANI /1

VS

VS
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RT.O.,BBSR1 I
341 WP(C)/0029450/2021 MANAS RANJAN NAYAK SAILABALA JENA /1
VS VS 0
STATE OF ODISHA I
342 WP(C)/0029451/2021 UDAYANATH PATNAIK PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
343 WP(C)/0029452/2021 SUNITA NATH SUBASH CHANDRA PANI /1
VS VS 0
RT.O., CUTTACK I
344 WP(C)/0029453/2021 SMITA ROUT KUNAL KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
345 WP(C)/0029454/2021 JAGANNATH BEHERA ANAM CHARAN PANDA /1
VS VS 0
STATE OF ODISHA I
346 WP(C)/0029455/2021 SIBARAM PRUSTY SUBASH CHANDRA PANI /1
Vs VS 0
R.T.O., CHANDIKHOLE I
347 WP(C)/0029456/2021 SOMANATH SAHU SIDHESWAR MOHANTY /1
VS VS 0
COLLECTOR, ANGUL I
348 WP(C)/0029457/2021 SATRUGHAN JENA SUBASH CHANDRA PANI /1
VS VS 0
RT.O., CHANDIKHOLE I
349 WP(C)/0029458/2021 DUARI MALLICK SUBASH CHANDRA PAN /1
Vs VS 0
R.T.0., CHANDIKHOLE I
350 WP(C)/0029459/2021 M/S CTM AGRO TEXTILES AMITAV DAS /1
VS VS 0
THE ODISHA AGRO INDUSTRIES CORP. LTD. I
351 WP(C)/0029460/2021 MANAGOBINDA PANIGRAHI PRAFULLA KUMAR RATH /1

VS
STATE OF ODISHA

VS
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352 WP(C)/0029461/2021 JAYAKRUSHNA DAS SATYABRATA MOHANTY /1
VS VS 0
STATE OF ODISHA I
353 WP(C)/0029462/2021 JAGABANDHU TANDI ARJUNA CHARAN BEHERA /1
VS VS 0
STATE OF ODISHA I
354 WP(C)/0029463/2021 JAGANNATH BEHERA ANAM CHARAN PANDA /1
VS VS 0
STATE OF ODISHA I
355 WP(C)/0029464/2021 SAMBHUNATH MOHANTA PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
356 WP(C)/0029465/2021 ARDHENDU HARICHANDAN KISHORE CHANDRA RAJGURU MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
357 WP(C)/0029466/2021 GAUTAM SINGH DEO SUMAN MODI /1
VS VS 0
STATE OF ODISHA I
358 WP(C)/0029467/2021 MALATI MOHAPATRA JAJATI KESHARI KHUNTIA /1
VS VS 0
STATE OF ODISHA Il
359 WP(C)/0029468/2021 G.NILAKANTHA RAO TUKUNA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
360 WP(C)/0029469/2021 NITYANANDA KAHALI B.DASH /1
Vs VS 0
STATE OF ODISHA I
361 WP(C)/0029470/2021 BRUNDABAN BIHARI PRAHARAJ SRIKANTA MAHUNTA /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0029471/2021 TAJUDIN KHAN B.DASH /1
VS VS 0
STATE OF ODISHA I
363 WP(C)/0029472/2021 SANTOSH BEHERA BINAYAK PRASHAD MOHANTY /1
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VS VS 0
MEMBER BOARD OF REVENUE, CUTTACK I
364 WP(C)/0029473/2021 MAKARDHAWAJA MOHAPATRA NITYANANDA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0029474/2021 GAGAN BIHARI NAYAK AMIYA KUMAR CHHATOI /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0029475/2021 ALOK KUMAR GURU SIBA PRASAD PATI /1
VS VS 0
PRINCIPAL CHIEF CONSERVATOR OF FOREST, ODISHA I
367 WP(C)/0029476/2021 SATABDI ABHIPSA NAYAK BIJAYA KUMAR RAGADA /1
VS VS 0
BM, STATE BANK OF INDIA, UDALA I
368 WP(C)/0029477/2021 DHIRENDRA KUMAR SWAIN AMIYA KUMAR CHHATOI /1
VS VS 0
STATE OF ODISHA Il
369 WP(C)/0029478/2021 SK. GOLAM ZILANI BINOD BIHARI BISWAL /1
VS VS 0
STATE OF ODISHA I
370 WP(C)/0029479/2021 JYOTI RANJAN SAHU ALOK KUMAR DAS /1
Vs VS 0
THE PRINCIPAL SECRY ., GENERAL ADMINISTRATION DEPT. I
371 WP(C)/0029480/2021 BHAKTILATA DAS RANJAN KUMAR BEHERA /1
VS VS 0
STATE OF ODISHA I
372 WP(C)/0029481/2021 PRAFULLA KUMAR SETHY KULADA NANDA DAS /1
VS VS 0
COLLECTOR AND D.M KEONJHAR I
373 WP(C)/0029482/2021 DR. ANIL GANGA DEB BIVUDATTA CHALAN /1
VS VS 0
STATE OF ODISHA I
374 WP(C)/0029483/2021 DEBA PUJARI PRASANTA KUMAR TRIPATHY /1
Vs VS 0
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STATE OF ODISHA Il
375 WP(C)/0029484/2021 SANUKTA BHARASAGAR ANUPAM DASH /1
VS VS 0
STATE OF ODISHA I
376 WP(C)/0029485/2021 NARAYAN BEHERA SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
377 WP(C)/0029486/2021 SRIKANTA SUNDAR DASH BASANTA KUMAR BARIK /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0029487/2021 SUSHANTA KUMAR DASH SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA Il
379 WP(C)/0029488/2021 MANOJKUMAR PRADHAN SUDHEER KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0029489/2021 NIHARIKA PRIYADARSHANI SAHOO AKSHAYA KUMAR PANDEY /1
Vs VS 0
STATE OF ODISHA I
381 WP(C)/0029490/2021 BHASKAR MAHALA SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
382 WP(C)/0029491/2021 DAMODAR PUSTY SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
383 WP(C)/0029492/2021 SANATAN NAYAK SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
384 WP(C)/0029493/2021 NALINI PRAVA NAYAK MANAS PATI /1
VS VS 0
STATE OF ODISHA I
385 WP(C)/0029494/2021 PITAMBAR SAMAL ABHIRAM SWAIN /1
VS VS 0

STATE OF ODISHA
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386 WP(C)/0029495/2021 PUSPANJALI PRUSTY @ PUSPALATA PRUSTY BIDESH RANJAN BEHERA /1
VS VS 0
STATE OF ORISSA I
387 WP(C)/0029496/2021 PRAKASH CHANDRA JENA K.C.MAJI /1
VS VS 0
RT.0,CTC I
388 WP(C)/0029497/2021 PRAMIT SAMAL GOUTAM KUMAR ACHARYA /1
VS VS 0
COMMNR. OF POLICE,BBSR-CTC I
389 WP(C)/0029498/2021 TARANISEN SAHOO KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
390 WP(C)/0029499/2021 JAGADISH CHANDRA BASTIA AMIYA KUMAR CHHATOI /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0029500/2021 DEBADUTTA ROUT KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
392 WP(C)/0029501/2021 PRAMOD KUMAR SARANGI AMIYA KUMAR CHHATOI /1
VS VS 0
STATE OF ODISHA Il
393 WP(C)/0029502/2021 RAJANI KANTA PATEL AMLANJYOTI ROUT /1
VS VS 0
STATE OF ODISHA I
394 WP(C)/0029503/2021 NARAYANA PADHAN AMLANJYOTI ROUT /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0029504/2021 NARAYAN PRASAD ROUL AMIYA KUMAR CHHATOI /1
VS VS 0
STATE OF ODISHA I
396 WP(C)/0029505/2021 RAMESH CHANDRA NAIK AMLANJYOTI ROUT /1
VS VS 0
STATE OF ODISHA I
397 WP(C)/0029506/2021 HAJ MOHAMMAD MOINUDDIN KRUSHNA CHANDRA DASH /1
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VS VS 0
R.T.0.SUNDARGARH I
398 WP(C)/0029507/2021 ASHOK JUNEJA AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
399 WP(C)/0029508/2021 SOUMYA PRAKASH NARAYAN PANI AMIT KUMAR NATH /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0029509/2021 BIKASH MAL CHITTARANJAN PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
401 WP(C)/0029510/2021 SYED BARKAT ALI TANWIR SOUMYA RANJAN DAS /1
VS VS 0
SECY.,SAND ME DEPT. I
402 WP(C)/0029511/2021 SUSHANTA KUMAR MOHANTY SOUMYA MISHRA /1
VS VS 0
BANK OF BARODA I
403 WP(C)/0029512/2021 RADHESHYAM AGRAWAL @ BERIWAL SUBRAT KUMAR DAS /1
VS Vs 0
STATE OF ODISHA I
404 WP(C)/0029513/2021 GOVT. OF ODISHA PUSHPARAJBHARADWAJ /1
Vs VS 0
PRADEEP KUMAR MOHANTY I
405 WP(C)/0029514/2021 ASHA DEVI AGRAWAL SUBRAT KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
406 WP(C)/0029515/2021 ANTARYAMI MAHAKUR AMLANJYOTI ROUT /1
VS VS 0
STATE OF ODISHA I
407 WP(C)/0029516/2021 LINGARAJBEHERA AMLANJYOTI ROUT /1
Vs VS 0
STATE OF ODISHA I
408 WP(C)/0029517/2021 MAA TARINI THAKURANI TEMPLE TRUST ~ ASHUTOSH MOHANTA /1

VS

VS
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STATE OF ODISHA I
409 WP(C)/0029518/2021 NIHAR KUMAR MISHRA AMIT KUMAR NATH /1
VS VS 0
AO,STATE BANK OF INDIA I
410 WP(C)/0029519/2021 SHANKAR PARABHOI AJAYA KUMAR JENA /1
Vs VS 0
STATE OF ODISHA I
411 WP(C)/0029520/2021 SABITA BEHERA BHAGABAT PRASAD RATH /1
VS VS 0
CHIEF MANAGER,UNION BANK OF INDIA I
412 WP(C)/0029521/2021 KISHORE KUMAR ROUTRAY SATYAJT MUKHERJEE /1
VS VS 0
COLLECTOR,CUTTACK I
413 WP(C)/0029522/2021 RUKMINI AGRAWAL MOHIT AGARWAL /1
VS VS 0
TAHASILDAR, BAMRA I
414 WP(C)/0029523/2021 GANGOTRI RATH JTENDRA KUMAR MISHRA 2 /1
Vs VS 0
STATE OF ODISHA I
415 WP(C)/0029524/2021 SANKAR BEHERA PRAKASH RANJAN BARIK /1
VS VS 0
STATE OF ODISHA I
416 WP(C)/0029525/2021 PRAMOD KUMAR SETHI ANJAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0029526/2021 SARASWATI BINDHANI ANJAN KUMAR BISWAL /1
Vs VS 0
STATE OF ODISHA I
418 WP(C)/0029527/2021 HADIBANDHU BHOL SADASIVA PATRA 1 /1
VS VS 0
STATE OF ODISHA I
419 WP(C)/0029528/2021 MADHUSUDAN DASH SECURITY AGENCY ~ ANUPAM DASH /1

VS
MAHANADI COALFIELDSLTD.

VS

Page 37/66

0
"



ORISSA HIGH COURT

FILING REPORT ASON :21/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

420 WP(C)/0029529/2021 PRADEEP KUMAR SETHI ANJAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
421 WP(C)/0029530/2021 SUNAMUKHI SWAYAM SAHAYAK GOSTI, KHRRABER KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
422 WP(C)/0029531/2021 BHABINA BAGHSINGH ASIT KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
423 WP(C)/0029532/2021 DILLIPKUMAR SAHOO ASIT KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
424 WP(C)/0029533/2021 SUBIGYAN GADTIA SADASIVA PATRA 1 /1
VS VS 0
STATE OF ODISHA I
425 WP(C)/0029534/2021 M/S.NANI GOPAL PATRA SECURITY AGENCY ANUPAM DASH /1
VS VS 0
MAHANADI COALFIELDSLTD. I
426 WP(C)/0029535/2021 CHAKRADHAR MAJHI KAUSHAL HUSSAIN /1
VS VS 0
STATE OF ODISHA Il
427 WPCRL/0000131/2021 LILU @ SARITA KUMARI PANIGRAHY @ PATIPRAVAT KUMAR MOHANTY /10
VS VS 0
STATE OF ODISHA I
428 ABLAPL/0012399/2021  BHASKAR CHANDRA DASH GOURI MOHAN RATH CAPITAL P.S. /554 /2021
Vs VS 0
STATE OF ODISHA I
429 ABLAPL/0012400/2021  CHANTAKA SRIRAM @ CH.SRIRAM BIRAJA PRASANNA DAS CHANDILI /15 /2019
VS VS 0
STATE OF ODISHA I
430 ABLAPL/0012401/2021  GUJU RAJENDRA REDDY PRASANTA KUMAR PANDA DIGAPAHANDI /215 /2021
VS VS 0
STATE OF ODISHA I
431 ABLAPL/0012402/2021  KABINDRA SINGH BIBEKANANDA BAISAKH BARANGA /72 /2021
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VS VS 0
STATE OF ODISHA I
432 ABLAPL/0012403/2021  KANHA PRADHAN B.B.MOHAPATRA KUJANGA /318 /2021
VS VS 0
STATE OF ODISHA I
433 ABLAPL/0012404/2021 ~ DEBRAJBHATI SUSHANTA KUMAR JOSHI BANGOMUNDA /89 /2021
VS VS 0
STATE OF ODISHA I
434 ABLAPL/0012405/2021  CHAITANYA PADHIARY JAYANTA KUMAR MAJHI Bamapada (Industrial Area) /144 /2021
Vs VS 0
STATE OF ODISHA I
435 ABLAPL/0012406/2021  DHANANJAYA BEHERA SUSHANTA KU JOSHI LARAMBA /127 /2021
VS VS 0
STATE OF ODISHA I
436 ABLAPL/0012407/2021  DAKTAR SAHOO PRASANNA KUMAR MISHRA PARJANG /260 /2021
VS VS 0
STATE OF ODISHA I
437 ABLAPL/0012408/2021  BABRU SUNA SUSHANTA KUMAR JOSHI MURIBAHAL /147 /2021
VS Vs 0
STATE OF ODISHA I
438 ABLAPL/0012409/2021  RAMCHANDRA NAG HAREKRUSHNA DASH BHAWANIPATNA TOWN /331 /2021
Vs VS 0
STATE OF ODISHA I
439 ABLAPL/0012410/2021  UMESH GOCHAYAT @ MAJHI DEEPAK KU SAHOO PATTAMUNDAI /542 /2021
VS VS 0
STATE OF ODISHA I
440 ABLAPL/0012411/2021  PRAVAKAR BEHERA RAMANI KANTA PATTANAIK 110
VS VS 0
STATE OF ODISHA I
441 ABLAPL/0012412/2021  VINJAMURI SANDHYA VALLI RANJAN KUMAR ROUT EOW,BHUBANESWAR /12 /2019
Vs VS 0
STATE OF ODISHA I
442 ABLAPL/0012413/2021 ~ RAMESH MALLIK DEEPAK KU. SAHOO PATKURA /438 /2021

VS

VS
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STATE OF ODISHA I

443 ABLAPL/0012414/2021  BANAMALI KUNDU @ KUND RANJT MOHANTY Tantiapal Marine /71 /2021
VS VS 0
STATE OF ODISHA I

444 ABLAPL/0012415/2021  JTU@ JTENDRA PRADHAN N.K.LENKA /10
Vs VS 0
STATE OF ODISHA I

445 ABLAPL/0012416/2021  MANTU CHOUDHURY PRAMODA KUMAR MISHRA PATTAMUNDAI /370 /2021
VS VS 0
STATE OF ODISHA I

446 ABLAPL/0012417/2021  BIDYADHAR MALIK PRAMODA KUMAR MISHRA PATTAMUNDAI /370 /2021
VS VS 0
STATE OF ODISHA I

447 ABLAPL/0012418/2021  PRANAY KUMAR SAHOO RITURANJAN CHHOTARAY GAISILET /180 /2021
VS VS 0
STATE OF ODISHA I

448 ABLAPL/0012419/2021  BIRENDRA@ KAINRU SAHOO RITURANJAN CHHOTRAY GAISILET /180 /2021
Vs VS 0
STATE OF ODISHA I

449 ABLAPL/0012420/2021  BANAMBAR SWAIN @ SUSANTA SWAIN  PRAMOD KUMAR NAYAK CHOUDWAR /346 /2021
VS VS 0
STATE OF ODISHA I

450 ABLAPL/0012421/2021  HARE KRUSHNA SAHOO PARTHA SARATHI NAYAK BHADRAK RURAL /307 /2021
VS VS 0
STATE OF ODISHA I

451 ABLAPL/0012422/2021  B.SHIVA SAPAN KUMAR LENKA LAXMISAGAR P.S. /293 /2021
Vs VS 0
STATE OF ODISHA I

452 ABLAPL/0012423/2021  NASIM @ NASHIM KHAN KULDEEP MOHANTY REMUNA /140 /2021
VS VS 0
STATE OF ODISHA I

453 ABLAPL/0012424/2021  DEVI PRASAD SAHOO BALARAM NAYAK TUMUSINGA /126 /2021

VS
STATE OF ODISHA

VS
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454 ABLAPL/0012425/2021  ROHNAK SWAIN SITIKANT MISHRA ANGUL TOWN /305 /2021
VS VS 0
STATE OF ODISHA I
455 ABLAPL/0012426/2021 ~ SEKH ABDUL SUBHAN@ SUBAN JYOTIRMAYA SAHOO NIRAKARPUR /68 /2021
VS VS 0
STATE OF ODISHA I
456 ABLAPL/0012427/2021  MAHESWAR SAMANTASINGHAR @ PATRA  JYOTIRMAYA SAHOO BOLAGARH P.S. /148 /2021
VS VS 0
STATE OF ODISHA I
457 ABLAPL/0012428/2021  UMAKANTA MALLIK DEEPAK KU SAHOO NIKIRAI /171 /2021
VS VS 0
STATE OF ODISHA I
458 ABLAPL/0012429/2021  GUNIA@ GANESWAR MALLIK@ GANESH MADEEPAK KU. SAHOO PATTAMUNDAI /369 /2016
VS VS 0
STATE OF ODISHA I
459 ABLAPL/0012430/2021  NIRANJAN PATI ASHOK KUMAR SAHOO KENDRAPARA /146 /2021
VS VS 0
STATE OF ODISHA I
460 ABLAPL/0012431/2021  BAPI BEHERA ATJUNA CHARANA BEHERA BALIPATNA /230 /2021
VS VS 0
STATE OF ODISHA Il
461 ABLAPL/0012432/2021  GOLAP NAIK BASANTA KUMAR DAS RASOL /142 /2021
VS VS 0
STATE OF ODISHA I
462 ABLAPL/0012433/2021  ALLA VARAHA RAMAKRISHNA SATYA SRINIZASNRAS SAMANTARAY EOW,BHUBANESWAR /12 /2019
Vs VS 0
STATE OF ODISHA (OPID) I
463 ABLAPL/0012434/2021  SRIKANTA DAS JAYANTA KUMAR MAJHI 110
VS VS 0
STATE OF ODISHA I
464 ABLAPL/0012435/2021  SUBAS SAHOO PARTHA SARATHI NAYAK GURUDIJHATIA /88 /2021
VS VS 0
STATE OF ODISHA I
465 ABLAPL/0012436/2021  MANASPARIDA @ MUNA MANAS CHAND TANGI (KHURDA) /323 /2021
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VS VS 0
STATE OF ODISHA I

466 ABLAPL/0012437/2021  PRADYUMNA DHUPAL @ TUKULA NITYANANDA MOHAPATRA BASUDEVPUR /262 /2021
VS VS 0
STATE OF ODISHA I

467 ABLAPL/0012438/2021  MAMATA ROUT SANAT KUMAR DAS SALIPUR /213 /2021
VS VS 0
STATE OF ODISHA I

468 ABLAPL/0012439/2021  SUSANTA KUMAR DAS AMITAV TRIPATHY KANPUR /103 /2021
Vs VS 0
STATE OF ODISHA I

469 ABLAPL/0012440/2021  ABANIKANTA NAIK SATYABRATA PANDA KANTAMAL /101 /2021
VS VS 0
STATE OF ODISHA I

470 ABLAPL/0012441/2021  MAHESWAR PRUSETH BIJAYA KUMAR RAGADA MAHILA PS SAMBALPUR /82 /2021
VS VS 0
STATE OF ODISHA I

471 ABLAPL/0012442/2021  DHANBAR SAHU ANIRUDHA DAS SAINTALA /243 /2021
VS Vs 0
STATE OF ODISHA I

472 ABLAPL/0012443/2021  SATYA @ MANTU BHATRA @ SATYABAN BHSARGRAM KESHARI ROUT SUNABEDA /80 /2019
Vs VS 0
STATE OF ODISHA I

473 ABLAPL/0012444/2021  RAMESH KUMAR DAS RADHIKA RANJAN BHATTACHARYA JAJPUR TOWN /319 /2021
VS VS 0
STATE OF ODISHA I

474 ABLAPL/0012445/2021  KANHU CHARAN PALTASINGH SATYA RANJAN MULIA JATNI P.S. /464 /2021
VS VS 0
STATE OF ODISHA I

475 ABLAPL/0012446/2021  BAIDYANATH GOPAL DEBABRATA DASH DHARAMGARH /120 /2021
Vs VS 0
STATE OF ODISHA I

476 ABLAPL/0012447/2021  AKSHAYA KUMAR NAIK BIJAYA KUMAR BEHERA (1) BARKOTE /265 /2021

VS

VS
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STATE OF ODISHA I
477 ABLAPL/0012448/2021  PAPU@ SAMBHUNATH BARIK PRONOY MOHANTY SAHID NAGAR P.S. /274 /2021
VS VS 0
STATE OF ODISHA I
478 ABLAPL/0012449/2021  SK. BABOO @ GOLAM MUSTAFA RAJA KHANSATYAJT MOHAPATRA SIMULIA /207 /2021
Vs VS 0
STATE OF ODISHA I
479 ABLAPL/0012450/2021  BASUDEV BARIK ABHAYA KUMAR PARIDA S.P.(CID-CRL),CUTTACK /13 /2021
VS VS 0
STATE OF ODISHA I
480 ABLAPL/0012451/2021  SAROJKUMAR HAZRA @ HAZIRA DIBYA JYOTI SAHOO SAHADEV KHUNTA /226 /2021
VS VS 0
STATE OF ODISHA I
481 ABLAPL/0012452/2021  UMAKANTA JENA SATYA NARAYAN MISHRA (4) BASUDEVPUR /284 /2021
VS VS 0
STATE OF ODISHA I
482 ABLAPL/0012453/2021  BISWAJT MANDAL SK.MISHRA MALKANGIRI /382 /2021
Vs VS 0
STATE OF ODISHA I
483 ABLAPL/0012454/2021  SONIA BEHERA @ SANYAS| BEHERA JAYANTA KUMAR MAJHI CHANDIPUR /75 /2021
VS VS 0
STATE OF ODISHA I
484 ABLAPL/0012455/2021  LOKA @ LOKANATH SINGH CHINMAYA MOHANTY LAXMISAGAR P.S. /294 /2021
VS VS 0
STATE OF ODISHA I
485 ABLAPL/0012456/2021  JTENDRA BEHERA ABHAYA KUMAR PARIDA BAHALDA /61 /2021
Vs VS 0
STATE OF ODISHA I
486 ABLAPL/0012457/2021  DHANU MAJHI@ DHANESWAR TUDU ABHAYA KUMAR PARIDA GORUMOHISANI /107 /2021
VS VS 0
STATE OF ODISHA I
487 ABLAPL/0012458/2021  ANANT SADASIVA MATTAGAJA SINGH ANIL KUMAR DALAI PIPLI /34/2019

VS
STATE OF ODISHA

VS
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488 ABLAPL/0012459/2021  DHANU MAJHI @ DHANESWAR TUDU ABHAYA KUMAR PARIDA GORUMOHISANI /106 /2021
VS VS 0
STATE OF ODISHA I
489 ABLAPL/0012460/2021  ABHAYA KU MALLICK JAYAKRISHNA MOHAPATRA DHAMNAGAR /247 /2021
VS VS 0
STATE OF ODISHA I
490 ABLAPL/0012461/2021  MANMATHA MOHANTY SURYAKANTA DWIBEDI BALIAPAL /25 /2021
VS VS 0
STATE OF ODISHA I
491 ABLAPL/0012462/2021  SHIBASAI TRIPATHY ABHASMOHANTY DHENKANAL SADAR /308 /2021
VS VS 0
STATE OF ODISHA I
492 ABLAPL/0012463/2021  JYOTIPRAKASH SAMAL PRAFULLA KUMAR BISWAL /10
VS VS 0
STATE OF ODISHA I
493 ABLAPL/0012464/2021  DEBASISH MUKHI@ JULA JAYANTA KUMAR MAJHI BALASORE TOWN /206 /2021
VS VS 0
STATE OF ODISHA I
494 ABLAPL/0012465/2021  HARE KRUSHNA SAHOO PARTHA SARATHI NAYAK JAJPUR SADAR /241 /2021
VS VS 0
STATE OF ODISHA Il
495 ABLAPL/0012466/2021  SUSHANTA KUMARGIRI SANJIB KUMAR BHANJADEO REMUNA /78 /2021
VS VS 0
STATE OF ODISHA I
496 ABLAPL/0012467/2021  CHANDAN KUMAR BARIK SHIBA PRASAD SAHU /10
Vs VS 0
STATE OF ODISHA I
497 ABLAPL/0012468/2021  AJAY KUMAR DAS SANJIB KUMAR BHANJADEO REMUNA /78 /2021
VS VS 0
STATE OF ODISHA I
498 ABLAPL/0012469/2021  KAPOOR SRIRAM ASHOK DAS PARLAKHEMUNDI /147 /2021
VS VS 0
STATE OF ODISHA I
499 ABLAPL/0012470/2021  JAYANTA KUMAR PRUSTY KSHIROD KUMAR ROUT AUL /35 /2020
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VS VS 0
STATE OF ODISHA I

500 ABLAPL/0012471/2021  SUMAN DAS ADHIKARI BIKRAM CHANDRA GHADEI /10
VS VS 0
STATE OF ODISHA I

501 ABLAPL/0012472/2021  RESHMI PARWEEN @ UMME SWALEHA BIKRAM KESHARI BAL SALIPUR /105 /2021
VS VS 0
STATE OF ODISHA I

502 ABLAPL/0012473/2021  SK. SADAM AMULYA RATHA PANDA BALASORE TOWN /202 /2021
VS VS 0
STATE OF ODISHA I

503 ABLAPL/0012474/2021  GANESH@ CHITTARANJAN JENA PRAVU PITYARTHI KUMAR PANDIT GHASIPURA /143 /2021
VS VS 0
STATE OF ODISHA I

504 ABLAPL/0012475/2021  SANATAN BEHERA AMULYA RATNA PANDA JEYPORE SADAR /217 /2021
VS VS 0
STATE OF ODISHA Il

505 ABLAPL/0012476/2021  PRADEEP PARIDA MANORANJAN MISHRA JHARSUGUDA /104 /2021
VS VS 0
STATE OF ODISHA I

506 ABLAPL/0012477/2021  KALANDI MALLIK ARIJEET MISHRA MANGALPUR /418 /2021
Vs VS 0
STATE OF ODISHA I

507 ABLAPL/0012478/2021  RITESH KUMAR SINGH SANJAY KUMAR DAS 2 SIMULIA /204 /2021
VS VS 0
STATE OF ODISHA I

508 ABLAPL/0012479/2021  JAGABANDHU MALIK ARIJEET MISHRA PANIKOILI /136 /2021
VS VS 0
STATE OF ODISHA I

509 ABLAPL/0012480/2021  PRASANTA KUMAR KACHIM ARIJEET MISHRA KOTPAD /170 /2021
VS VS 0
STATE OF ODISHA I

510 ABLAPL/0012481/2021  MILI PALLARU JYOTIRMAYA SAHOO BAGHAMARI /76 /2021
Vs VS 0
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STATE OF ODISHA I
511 ABLAPL/0012482/2021  GANESH PRASAD ROUT SIVA SANKAR CHAINI BADAMBADI /258 /2021
VS VS 0
STATE OF ODISHA I
512 ABLAPL/0012483/2021  JOGENDRA ROUT SIVA SANKAR CHAINI BADAMBADI /258 /2021
Vs VS 0
STATE OF ODISHA I
513 ABLAPL/0012484/2021  PRADEEP MISHRA SATYABRATA DASH PURI TOWN /268 /2021
VS VS 0
STATE OF ODISHA I
514 ABLAPL/0012485/2021  MANASPATTNAIK @ MANAS RANJAN PATTNBHKRAT BHUSAN ROUTRAY ANGUL SADAR PS /563 /2021
VS VS 0
STATE OF ODISHA I
515 ABLAPL/0012486/2021  RAJESH MOHARANA ABHAS MOHANTY DHENKANAL SADAR /308 /2021
VS VS 0
STATE OF ODISHA I
516 ABLAPL/0012487/2021  SANJUKTA DAS TAPOBANTA BARIK LINGARAJP.S. /261 /2021
Vs VS 0
STATE OF ODISHA I
517 ABLAPL/0012488/2021  SATYAJT DASH@ GUDU BIKASH CHANDRA PARIJA BALICHANDRAPUR /204 /2021
VS VS 0
STATE OF ODISHA I
518 ABLAPL/0012489/2021  KANHU@ MASTAKIM KHAN ROHIT RANJAN RAY KHURDA P.S. /369 /2021
VS VS 0
STATE OF ODISHA I
519 ABLAPL/0012490/2021  PRAVAT @ PRAVAT PRAMOD BISWAL HEMANTA KUMAR TRIPATHY NIHALPRASAD /183 /2021
Vs VS 0
STATE OF ODISHA I
520 ABLAPL/0012491/2021  NIRANJAN SAMAL@ CHINTU SAMAL MANOJ PANIGRAHI RAJINAGAR /302 /2021
VS VS 0
STATE OF ODISHA I
521 WPC(OA)/0000333/2013 ~ SUKADEV DAS M/S MANOJA KUMAR KHUNTIA /1

VS
STATE OF ODISHA

VS
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522 WPC(OA)/0000358/1994  HIMANSU SEKHAR PANDA MR. JAYANT KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
523 WPC(OA)/0000360/1994  CHATRUBHUJA NAYAK M/S. JAYANT KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
524 WPC(OA)/0000361/1994  PRAVAKAR MOHAPATRA M/S. JAYANT KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
525 WPC(OA)/0000363/2008  AVIRAMA BEHERA M/S JAJATI KISHORE MOHANTY /1
VS VS 0
STATE OF ODISHA I
526 WPC(OA)/0000658/2001  RANJT KUMAR DAS M/SSN RATH /1
VS VS 0
STATE OF ODISHA I
527 WPC(OA)/0000809/2008  LILABATI MAHANTA RAJU KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
528 WPC(OA)/0001482/2013 ~ KAMALA BEHERA M/S BISWA BIHARI MOHANTY /1
VS VS 0
STATE OF ODISHA Il
529 WPC(OA)/0001684/2019  JAGANNATH SAHOO SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
530 WPC(OA)/0001723/2017  GIRIDHARI PRADHAN G.PPATTNAIK /1
Vs VS 0
CONTROLLER ACCOUNTS I
531 WPC(OA)/0002202/1995  RAMANI RANJAN SAHU M/S. NARENDRA KISHORE MISHRA /1
VS VS 0
STATE OF ODISHA I
532 WPC(OAC)/0000011/2000  BIDYADHAR BHUE ALIAS BHOI H.M.DHAL /1
VS VS 0
STATE OF ODISHA I
533 WPC(OAC)/0000016/2000 SANTOSH JAMUDALIA @ JAMUDALI JM.DHAL /1
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VS VS 0
STATE OF ODISHA I
534 WPC(OAC)/0000028/2000  BISWARANJAN BEHERA H.N.TRIPATHY /1
VS VS 0
STATE OF ODISHA I
535 WPC(OAC)/0000054/2000  INDIRA MOHANTY JATINDRA MOHAN MOHANTY /1
VS VS 0
STATE OF ODISHA I
536 WPC(OAC)/0000076/2000 RENUBAL BEHERA BIMBISAR DASH /1
VS VS 0
STATE OF ODISHA I
537 WPC(OAC)/0000263/1996 SURENDRA PRASAD SAHOO M/S BHABANI SHANKAR MISHRA /1
VS VS 0
CHAKRADHARA SAHOO, ADDL. DISTRICT AGRICUL TURE OFFICER I
538 WPC(OAC)/0000459/2000 SAROJKUMAR BHOI KALI PRASANNA MISRA /1
VS VS 0
STATE OF ODISHA Il
539 WPC(OAC)/0000462/2000 PRAFULLA CHANDRA PADHI R.K.PATNAIK /1
VS VS 0
STATE OF ODISHA I
540 WPC(OAC)/0000478/2000 MAHENDRA KUMAR DAS PRADIPTA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
541 WPC(OAC)/0000486/2000 CHAMPABATI PATNAIK ALEKHA CHANDRA TRIPATHY /1
VS VS 0
STATE OF ODISHA I
542 WPC(OAC)/0000487/2000  SAROJINI PRADHAN ALEKHA CHANDRA TRIPATHY /1
VS VS 0
STATE OF ODISHA I
543 WPC(OAC)/0000488/2000 PRASANT KUKMAR DHAL ALELH CHANDRA TRIPATHY /1
VS VS 0
STATE OF ODISHA I
544 WPC(OAC)/0000489/2017  JY OTSNARANI MOHANTY M.R.PRADHAN /1
Vs VS 0
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STATE OF ODISHA

I

545 WPC(OAC)/0000500/2000  PRADIPTA KUMAR SAMAL ULLASH CHANDRA MOHANTY /1
VS VS 0
STATE OF ODISHA I
546 WPC(OAC)/0000505/2000 KRUSHNA CHANDRA DIXIT SHARAT KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
547 WPC(OAC)/0000506/2000 SAHADEV SWAIN BINOY KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
548 WPC(OAC)/0000533/2000 PRAHALLAD CHANDRA NAIK SASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
549 WPC(OAC)/0000540/2000  BIJAY KUMAR PATRA ALEKH CHANDRA MOHANTY /1
VS VS 0
STATE OF ODISHA I
550 WPC(OAC)/0000550/2000 DHARMARAJNAIK KAL| PRASANNA MISHRA /1
Vs VS 0
STATE OF ODISHA I
551 WPC(OAC)/0000553/2000 MAHESWAR MAHANTA D.R. PATNAIK /1
VS VS 0
STATE OF ODISHA I
552 WPC(OAC)/0000554/2000 KANAKLATA KARUA SHARAT KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
553 WPC(OAC)/0000647/2000 UMAKANTA PATRA M/S. CANANDA RAO /1
Vs VS 0
STATE OF ODISHA I
554 WPC(OAC)/0000659/2000 SREEKANTHA PATRA MR. DAYANIDHI LENKA /1
VS VS 0
STATE OF ODISHA I
555 WPC(OAC)/0000663/1994 HARIHAR SARANGI G.ANANDA RAO DORA /1

VS
STATE OF ODISHA

VS
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556 WPC(OAC)/0000673/2000 PRASANTA KUMAR NAYAK M/S. DHULIRAM PATTANAYAK /1
VS VS 0
THE SPECIAL INSPECTOR GENERAL OF POLICE (ADMIN.), ORISSA I
557 WPC(OAC)/0000674/2000  KAILASH CHANDRA BEHERA M/S. DHULIRAM PATTANAIK /1
VS VS 0
STATE OF ODISHA I
558 WPC(OAC)/0000679/2000 BAIDHAR JENA M/S. MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
559 WPC(OAC)/0001161/2016 ~ SAIPADA SANTOSH KUMAR RUDRA MNARAYAN PARIJA /1
VS VS 0
STATE OF ODISHA I
560 WPC(OAC)/0001468/2003 MADAN MOHAN DAS M/SULLASH MOHANTY /1
VS VS 0
STATE OF ODISHA I
561 WPC(OAC)/0001630/2007 RANUKA BEHERA M/S RAMAKANTA SAHOO /1
VS VS 0
STATE OF ODISHA I
562 WPC(OAC)/0001688/1999 GOURAHARI SWAIN M/S SURENDRA KUMAR PATRI /1
VS VS 0
STATE OF ODISHA Il
563 WPC(OAC)/0001860/1999  BASANT KUMAR DIXIT M/SMRUTYUJAYA MOHANTY /1
VS VS 0
STATE OF ODISHA I
564 WPC(OAC)/0002191/2000 GANGADHAR PADHI M/S C. ANANDA RAO /1
Vs VS 0
STATE OF ODISHA I
565 WPC(OAC)/0002193/2000 PRADEEP KUMAR SWAIN M/S PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
566 WPC(OAC)/0002194/2000  BISWAJT PARIDA M/SJAYANT KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
567 WPC(OAC)/0002199/2000 MANOJKUMAR PANDA M/S JK.MISHRA /1
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VS VS 0
STATE OF ODISHA I
568 WPC(OAC)/0002203/2000  SHRI SURESH CHANDRA HOTA M/S D.P. DHALSAMANT /1
VS VS 0
STATE OF ODISHA I
569 WPC(OAC)/0002205/2000 DEBANANDA MAJMI M/S BANSHIDHAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
570 WPC(OAC)/0002211/2000  BIPIN BIHARI SAMAL M/S SUDHIR PATRA /1
Vs VS 0
STATE OF ODISHA I
571 WPC(OAC)/0002225/2000 MANARANJAN PANIGRAHI M/S SIDHESWAR MALLICK /1
VS VS 0
STATE OF ODISHA I
572 WPC(OAC)/0002239/2000 ASHOK KUMAR BEHERA M/S UMAKANTA NANDA /1
VS VS 0
STATE OF ODISHA I
573 WPC(OAC)/0002243/2000  PRASANNA EKKA M/S K.K.SWAIN /1
VS Vs 0
STATE OF ODISHA I
574 WPC(OAC)/0002262/2000 AKSHYA KUMAR PATTNAIK M/S MANORANJAN MOHANTY /1
Vs VS 0
STATE OF ODISHA I
575 WPC(OAC)/0002273/2000 DEEPAK KUMAR NAYAK M/S BIKARAM K. NAYAK /1

576

577

578

WPC(OAC)/0002291/2000

WPC(OAC)/0002298/2000

WPC(OA C)/0002299/2000

VS

STATE OF ODISHA

LAXMAN KUMAR SAHU

VS

STATE OF ODISHA

RAM CHANDRA DASH

VS

STATE OF ODISHA

BAINATEYA KUMAR MOHAPTRA
VS

VS

M/S SIDHESWAR MALLIK
VS

M/S CHITTARANJAN PATTNAIK
VS

M/S CHITTARANJAN PATTNAIK
VS
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STATE OF ODISHA I
579 WPC(OAC)/0002554/2000 GOPAL CHANDRA PATRA M/S BIJOY KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
580 WPC(OAC)/0002628/2000 /1
Vs VS 0
I
581 WPC(OAC)/0002633/2000 KAILASH CHANDRA MOHAPATRA BANSHIDHAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
582 WPC(OAC)/0002638/2000 BINAYA KUMAR ROUT MANO RANJAN MISHRA /1
VS VS 0
STATE OF ODISHA I
583 WPC(OAC)/0002639/2000 NANDINI BEHERA SANTOSH KUMAR MUND /1
VS VS 0
INSPECTOR OF SCHOOL ,KALAHANDI I
584 WPC(OAC)/0002640/2000  SUSHIL KUMAR PUJARI SISIR KUMAR PUROHIT /1
Vs VS 0
STATE OF ODISHA I
585 WPC(OAC)/0002645/2000 NIRMALA KUMARI ROUT HARA PRASAD RATH /1
VS VS 0
STATE OF ODISHA I
586 WPC(OAC)/0002646/2000  TILOTTAMA PRADHAN HARA PRASAD RATH /1
VS VS 0
STATE OF ODISHA I
587 WPC(OAC)/0002647/2000 RAMAKANTA NAYAK HARA PRASAD RATH /1
Vs VS 0
STATE OF ODISHA I
588 WPC(OAC)/0002656/2000  BISWANATH SAHU M/S RAMAKANTA ACHARYA /1
VS VS 0
STATE OF ORISSA I
589 WPC(OAC)/0002664/2000 BASANT KUMAR SAMAL M/S MANORANJAN MISHRA /1

VS
STATE OF ORISSA

VS
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590 WPC(OAC)/0002670/2000 KUM. GITANJALI ROUT M/S ASWINI KUMAR MISHRA /1
Vs VS 0
STATE OF ORISSA I
591 WPC(OAC)/0002679/2000 SURENDRANATH RANA M/S D.R SWAIN /1
VS VS 0
STATE OF ODISHA I
592 WPC(OAC)/0002681/2000 PURNA CHANDRA SAMAL M/S AKHIL MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
593 WPC(OAC)/0002686/2000 MOCHI BEHERA M/SSAKTIDHAR DAS /1
VS VS 0
STATE OF ORISSA I
594 WPC(OAC)/0002983/2001  SIBANARAYAN PRADHAN H.M.DHAL /1
Vs VS 0
STATE OF ODISHA I
595 WPC(OAC)/0003068/2014 BALARAM BEHERA NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
596 WPC(OAC)/0003100/2007  DEVI SINGH /1
VS VS 0
SUPERINTENDING ENGINEER, HIRAKUD I
597 WPC(OAC)/0003493/1999  SUNIL KUMAR ROUT M/S SANTOSH K. MUND /1
VS Vs 0
STATE OF ODISHA I
598 WPC(OAC)/0003827/2014  JIKURUN NESAN PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
599 WPC(OAC)/0003954/2015 RANJAN KUMAR BEHERA SASWATI MAHAPATRA /1

600

601

WPC(TA)/0000001/1994

WPC(TA)/0000001/2010

VS

STATE OF ODISHA

MADAN MOHAN PRADHAN
VS

SATATE OF ODISHA
BIJAYANANDA KALTA

VS

M/S R.K.MOHAPTRA
VS

M/S SASWATA PATNAIK
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602

603

604

605

WPC(TA)/0000002/2014

WPC(TA)/0000003/2014

WPC(TAC)/0000002/2014

WPC(TAC)/0000002/2019

VS

STATE OF ODISHA
KUNJALATA NAIK

VS

STATE OF ODISHA
PRASANTA KUMAR PANDA
VS

VS

TRILOCHAN PANIGRAHI
VS

TRILOCHAN PANIGRAHI
VS

DIRECTOR,TECHNICAL EDUCATION AND TRAINING, KILAMAIDAN,CUTTACK

SANJEEB KUMAR BAGHA
VS

STATE OF ODISHA
LOVARANI MANDAL

VS

STATE OF ODISHA

M/SMITALEE JESTHI
VS

M/S NIRANJAN LENKA
VS

0
1"

/11
0
1

11
0
I

11
0
I

11

0
]

606 WPC(TAC)/0000003/2014 PRAVAKAR MALLIK M/S UPENDRA KUMAR SAMAL /1
VS VS 0
STATE OF ODISHA I
607 WPC(TAC)/0000003/2003  ADIKANDA SATPATHY MANARANJAN PANDA /1
VS Vs 0
STATE OF ODISHA I
608 WPC(TAC)/0000005/2003  ALEKHA CHANDRA CHHATOI P.C.PRADHAN /1
Vs VS 0
STATE OF ODISHA I
609 WPC(TAC)/0000007/2015 D.MOHAN RAO M/S T.PANIGRAHI /1
VS VS 0
STATE OF ORISSA I
610 WPC(TAC)/0000008/2015 BEDABARA SAHU M/S SANJIB MOHANTY /1
VS VS 0
STATE OF ODISHA I
611 WPC(TAC)/0000009/2015  PITAMBAR SAHOO M/S MANOJKUMAR MOHANTY /1
Vs VS 0

612

WPC(TAC)/0000010/2015

STATE OF ORISSA
SHIVA SANKAR TIWARI
VS

M/S DEEPAK MOHAPATRA
VS
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STATE OF ODISHA Il
613 WPC(TAC)/0000011/2015  GUNANIDHI SWAIN B.ROUTRAY /1
VS VS 0
STATE OF ODISHA I
614 WPC(TAC)/0000012/2003  BINATA JENA M/SD.S. ROY /1
VS VS 0
STATE OF ODISHA I
615 WPC(TAC)/0000012/2015 GOUTAM PATEL SK.RATH /1
VS VS 0

616

617

618

619

620

621

622

623

WPC(TAC)/0000013/2015

WPC(TAC)/0000013/2003

WPC(TAC)/0000014/2003

WPC(TAC)/0000014/2015

WPC(TAC)/0000015/2015

WPC(TAC)/0000016/2015

WPC(TAC)/0000017/2015

WPC(TAC)/0000018/2015

STATE OF ODISHA
SUDHANSU SEKHAR SAMAL
VS

STATE OF ODISHA
MANORAMA PANDA

VS

STATE OF ODISHA
KHIROD KUMAR BISWAL
VS

STATE OF ODISHA

MADAN MOHAN PRADHAN
VS

STATE OF ODISHA
DAITARI PRASAD DWIBEDI
VS

STATE OF ODISHA

LAXMI PANDA

VS

STATE OF ODISHA

SHAIKH ABDUL

VS

STATE OF ODISHA
GANGADHAR SABAT

VS

STATE OF ODISHA

JAYANTA KUMAR RATH
VS

M/S MANOJKUMAR MOHANTY
VS

M/SB.P. ROUTRAY
VS

K.K.SWAIN
VS

JAYANT KUMAR RATH
VS

TRILOCHAN PANIGRAHI
VS

A.ADAS
VS

A.K.BARAL
VS
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624 WPC(TAC)/0000019/2015  JYOTNA RANI DEVI MIRA GHOSE /1
Vs VS 0
STATE OF ODISHA I
625 WPC(TAC)/0000020/2015 MAHUR PRADHAN ABHIRAM SWAIN /1
VS VS 0
STATE OF ODISHA I
626 WPC(TAC)/0000021/2017 RAMESH CHANDRA PRADHAN M/SAKSHAYA KUMAR BARAL /1
VS VS 0
STATE OF ODISHA I
627 WPC(TAC)/0000021/2015 KHAGESWAR NATH MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
628 WPC(TAC)/0000022/2017 RANJAN KUMAR BARIK PITAMBAR ACHARYA /1
Vs VS 0
STATE OF ODISHA I
629 WPC(TAC)/0000022/2016  NARAYAN SAMANTRAY M/S SRIKANTA KU SAHOO /1
VS VS 0
STATE OF ORISSA I
630 WPC(TAC)/0000023/2017 PRAMOD DAS BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
631 WPC(TAC)/0000024/2017 PANCHANAN JENA M/S KUNAL KU SWAIN /1
VS Vs 0
STATE OF ORISSA I
632 WPC(TAC)/0000025/2017  NIROD BEHARI ROUT M/SMANOJKUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
633 WPC(TAC)/0000026/2017 AKULA NANDA BEHERA M/S P.CACHAYA /1
VS VS 0
STATE OF ODISHA I
634 WPC(TAC)/0000028/2016  ABANTI KUMARI PRUSTY M/S BUDHADEV ROUTRAY /1

635

WPC(TAC)/0000028/2017

VS
STATE OF ODISHA
NAYANI NAIK

VS

M/S SUBASH CHANDRA ROUTRAY
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VS VS 0
STATE OF ODISHA I
636 WPC(TAC)/0000030/2017 DR BHAGYADHAR ROUT M/SP.K. NAYAK /1
VS VS 0
STATE OF ORISSA I
637 WPC(TAC)/0000032/2017 SUBODHA KUMAR PANDA M/S SARAT KUMR DAS /1
VS VS 0
STATE OF ORISSA I
638 WPC(TAC)/0000032/2015  JAGYASENI NAYAK A.K.DASH /1
Vs VS 0
STATE OF ODISHA I
639 WPC(TAC)/0000032/2016  SHIVA CHARAN MOHANTA M/S PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
640 WPC(TAC)/0000033/2016 AGANANDA BAGH M/S MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
641 WPC(TAC)/0000034/2016  NABIN CHANDRA MOHANTA M/S PRAFULLA KUMAR MOHAPATRA /1
VS Vs 0
STATE OF ODISHA I
642 WPC(TAC)/0000035/2017 ROHIT KUMAR BISWAL M/S D.ROUTRAY /1
Vs VS 0
STATE OF ORISSA I
643 WPC(TAC)/0000036/2017 RUKSANA TABASOOM M/SJAYANTA KUMAR RATH /1
VS VS 0
STATE OF ORISSA I
644 WPC(TAC)/0000036/2016  MINATI DAS M/S M.K. MOHANTY /1
VS VS 0
STATE OF ORISSA I
645 WPC(TAC)/0000040/1993  SUKADEV DAS M/S MANOJKUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
646 WPC(TAC)/0000045/2008  GOPAL CHANDRA RATH M/SB.L.N SWAMY /1

VS

VS
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STATE OF ODISHA I
647 WPC(TAC)/0000046/2008  DURYODHAN PALAI M/SK.K. SWAIN /1
VS VS 0
STATE OF ODISHA I
648 WPC(TAC)/0000047/2008  PRASANNA KUMAR BARIK M/S KUNAL KUMAR SWAIN /1
Vs VS 0
STATE OF ODISHA I
649 WPC(TAC)/0000048/2008  ANIL KUMAR DAS M/SM.R NSAYAK /1
VS VS 0
STATE OF ODISHA I
650 WPC(TAC)/0000049/2008  BIPIN BIHARI PATTNAIK M/SJAYANTA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
651 WPC(TAC)/0000050/2008  BAIDHAR SINGH M/SJAYANT KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
652 WPC(TAC)/0000052/2016  NAKUL CHANDRA LENKA P.C PRADHAN /1
Vs VS 0
STATE OF ODISHA I
653 WPC(TAC)/0000060/2015  ABHAYA RANJAN MOHANTY M/SKALI PRASAD MISHRA /1
VS VS 0
STATE OF ODISHA I
654 WPC(TAC)/0000062/1993  GAGAN BIHARI PRADHAN M/S MANOJMISHRA /1
VS VS 0
STATE OF ODISHA I
655 WPC(TAC)/0000063/2015  ALEKHA CHANDRA PARIDA D.N.LENKA /1
Vs VS 0

656

657

WPC(TAC)/0000069/2015

WPC(TAC)/0000088/1993

STATE OF ODISHA

URMILA MOHAPATRA @ URMILA KUMARI MOKARFSHRA

VS
STATE OF ODISHA

UPENDRA SUNDAR MOHARANA

VS
STATE OF ODISHA

VS

M/S JAGANATH PATNAIK
VS
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658 WPC(TAC)/0000096/1993 DAMODAR MISHRA M/S'S. MISHRA /1
Vs VS 0
STATE OF ODISHA I
659 WPC(TAC)/0000639/1988  BIBEKANANDA SAMANTARAI M/SBIJAY PATNAIK /1
VS VS 0
STATE OF ORISSA I
660 CONTC(CP)/0000114/1996 JAMBESWAR RAY M/SJAYANT KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
661 CONTC(CP)/0000159/1996 RAMANI RANJAN SAHU M/S. NARENDRA KISHORE MISHRA /1
VS VS 0
STATE OF ODISHA I
662 CONTC(CP)/0000361/2008 HAREKRUSHNA PANDA M/SB.STRIPATHY /1
Vs VS 0
PITAMBAR BISWAL, ASS.COMMISSIONER OF COMMERCIAL TAXES I
663 CONTC(CPC)/0000001/1997 BASHUDEV BHOI DHULIRAM PATTNAIK /1
VS VS 0
SECRETARY, INDUSTRY DEPTT I
664 CONTC(CPC)/0000028/1996 PRAKASH CHANDRA DASH V.PRITHIVRAJ /1
VS VS 0

665

666

667

668

669

SECY. INDUSTRIES DEPT.

CONTC(CPC)/0000040/1997 NARENDRA MOHAN MOHANTA

VS

M/S AGASTI KANUNGO
VS

SECRETARY ,DEPTT OF CO-OPERATION, ORISSA SECRETARIATE
CONTC(CPC)/0000068/2011 JAGANNATH MAHANTA

VS

M/S MANOJKU.MOHANTY
VS

APARAJTA SARANGI, IAS, COMMISSIONER -CUM-SECY .
CONTC(CPC)/0000072/2008 PRAVAKAR SHASIN

VS

M/SP.K NAYAK
VS

SURESH CH. PATTNAIK. IAS, SAND M.E EDUCATION
CONTC(CPC)/0000081/1996 DIBAKAR BARIK

VS
STATE OF ODISHA

CONTC(CPC)/0000081/1998 PRAKASH CHANDRA MISHRA

M/S SIDHESWAR MALLIK
VS

M/S MANOJMISHRA
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VS VS 0
SECRETARY WATER RESOURCES DEPTT I
670 CONTC(CPC)/0000082/1996 BHASKAR CHANDRA MISHRA M/S SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
671 CONTC(CPC)/0000085/1996 BIKALI CHANDRA PRADHAN M/S SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
672 CONTC(CPC)/0000086/1996 TRIBIKRAM DASH M/S SIDHESWAR MALLIK /1
Vs VS 0
STATE OF ODISHA I
673 CONTC(CPC)/0000092/1999 SUMANTA KUMAR TRIPATHY PURNA CHANDRA MISHRA /1
VS VS 0
STATE OF ODISHA I
674 CONTC(CPC)/0000101/1996 NIRANJAN SWAIN M/S DEVASHIS PANDA /1
VS VS 0
STATE OF ODISHA I
675 CONTC(CPC)/0000102/1996 BASANTA KUMAR DASH ASWINI KUMAR MISHRA /1
VS Vs 0
STATE OF ODISHA I
676 CONTC(CPC)/0000105/1996 ABANI KUMAR MOHANTY M/SR.B MOHNATY /1
Vs VS 0
DIRECTOR OF TECHNICAL EDUCATION AND TRAINING I
677 CONTC(CPC)/0000131/1997 BANAMBAR ROUT JM PATTNAIK /1
VS VS 0
STATE OF ODISHA I
678 CONTC(CPC)/0000132/1997 SUDHIR CHANDRA PRADHAN M/S KUNAL KU. SWAIN /1
VS VS 0
STATE OF ODISHA I
679 CONTC(CPC)/0000144/2001 ANANTA KUMAR BEHERA PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
R.L.JAMUNDA, I.A.S., PRINCIPAL SECRETARY, REVENUE AND EXCISE DEPT. I
680 CONTC(CPC)/0000167/1998 BIJAY KUMAR SAHU M/SR. MAHAPATRA /1

VS

VS
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BIJOY KUMAR PATNAIK, SECRETARY, AGRICULTURE AND FOOD PRODUCTION DEPTT. Il
681 CONTC(CPC)/0000178/2009 MANOJ KUMAR PADHY NIHAR RANJAN ROUT /1
VS VS 0
UPENDRA KUMAR SINGH,COMMISSIONER-CUM-SECRETARY AGRICULTURE DEPT I
682 CONTC(CPC)/0000186/1997 DHIRENDRA KUMAR BEHERA M/SJK MISHRA 2 /1
VS VS 0
GANESH CHANDRA BARE!,INSPECTOR OF SCHOOLS,CUTTACK, CIRCLE I
683 CONTC(CPC)/0000186/2006 RAMA CHANDRA MUDULI PRAFULLA KAR /1
VS VS 0
KANHU CHARAN PARIDA, TAHASILDAR IN CHARGE OF NIALI TAHASIL I
684 CONTC(CPC)/0000187/1997 UTTAM KUMAR SAHU M/S ULLASH CHANDRA MOHANTY /1
VS VS 0
GANESH CHANDRA BAREI,INSPECTOR OF SCHOOLS, CUTTACK CIRCLE Il
685 CONTC(CPC)/0000189/1998 PARIKHITA JENA M/SBIJAYA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
686 CONTC(CPC)/0000190/2008 UPENDRANATH SAHOO M/SRAS BIHARI MOHAPATRA /1
Vs VS 0
SURESH CHANDRA PATTNAIK,PRINCIPAL SECY. SCH AND MASS EDN DEPTT. I
687 CONTC(CPC)/0000190/2010 PHULKAR NAIK M/S RANJAN KUMAR ROUT /1
VS VS 0
KRUSHNA GOPAL MOHAPATRA, COLLECTOR I
688 CONTC(CPC)/0000208/1999 SUSANTA KUMAR SWAIN M/S ULLASH CHANDRA MOHANTY /1
VS VS 0
COLLECTOR,JAGATSINGHPUR I
689 CONTC(CPC)/0000224/1996 BRUNDABAN PANI M/S DHULIRAM PATTNAYAK /1
VS VS 0
Y.S. MURTY, DEPUTY DIRECTOR OF CONSOLIDATION, PURI RANGE I
690 CONTC(CPC)/0000224/1997 SATYA CHARAN JENA MANOJMISHRA /1
VS VS 0
SECY. IRRIGATION AND POWER DEPT. I
691 CONTC(CPC)/0000227/2002 DUKHABANDHU MISHRA P.C.MISHRA /1
VS VS 0
PARAMATAMA DASH,IFS,PRINCIPAL CONSERVATOR OF FORESTS,BHUBANESWAR Il
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692 CONTC(CPC)/0000231/2003 BISHNU CHARAN MOHANTY M/SP.C ACHARYA /1
VS VS 0
JAGADANANDA PANDA,SECY. SCHOOL AND MASS EDN. I
693 CONTC(CPC)/0000242/1998 MANGUL| CHARAN MOHANTY M/SBIKRAM ADITYA GAJAPATI /1
VS VS 0
STATE OF ODISHA I
694 CONTC(CPC)/0000251/2002 ANIL KUMAR PATTANAIK B.SMISHRA 2 /1
VS VS 0
SASWAT MISHRA IAS,EX-COLLECTOR KANDHAMAL I
695 CONTC(CPC)/0000257/1999 NIRAKAR SETH M/SALEKH CH MOHANTY /1
VS VS 0
BIJAY KUMAR PATTNAIK,SECY. FOREST AND ENV. DEPTT. I
696 CONTC(CPC)/0000263/1996 SURENDRA PRASAD SAHOO M/S BHABANI SHANKAR MISHRA /1
VS VS 0
CHAKRADHARA SAHOO, ADDL. DISTRICT AGRICULTURE OFFICER I
697 CONTC(CPC)/0000264/2014 NIRMAL CHANDRA NAYAK SHASI BHUSAN JENA /1
VS VS 0
USHA PADHI,I.A.S,COMM-CUM-SECY . SAND M.E. DEPT. I
698 CONTC(CPC)/0000264/1999 MADHUSUDAN SETHI M/SB.K. MOHANTY /1
VS VS 0
DILLIPKU. MOHAPATRA, |.P.S., DIRECTOR GEN. POLICE Il
699 CONTC(CPC)/0000268/2002 JAGADANANDA MOHAPATRA L.PRADHAN /1
VS VS 0
SP.MOHAPATRA IFS,DIVISIONAL FOREST OFFICER I
700 CONTC(CPC)/0000273/2013 PRAFULLA KUMAR MOHANTY M/S SIDHESWAR MALLICK /1
Vs VS 0
TARA DUTTA,|.A.S SECRETARY ,REVENUE AND DISASTER MANAGEMENT DEPTT I
701 CONTC(CPC)/0000285/2000 HARIHAR KAR M/S. ASWINI KUMAR MISHRA /1
VS VS 0
SRI N.CVASUDEVAN, | A.S., SECRETARY TO THE GOVT. OF ODISHA I
702 CONTC(CPC)/0000287/2000 GAYANANDA NAIK M/S SADASIVA PATRA /1
VS VS 0
B.K. PATTNAIK, PRINC. SECY DEPTT. WATER RESOURCES I
703 CONTC(CPC)/0000308/1997 MADAN MOHAN PANDA M/S UMESH CHANDRA PATNAIK /1
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VS VS 0
STATE OF ODISHA I
704 CONTC(CPC)/0000309/1997 PRAHALLAD PRADHAN M/S PRAMOD KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
705 CONTC(CPC)/0000313/1997 PRASANA PRADHAN M/S MANOJMISHRA /1
VS VS 0
STATE OF ODISHA I
706 CONTC(CPC)/0000321/1997 KISHORE MISHRA M/S MANOJMISHRA /1
VS VS 0
STATE OF ODISHA I
707 CONTC(CPC)/0000329/2000 SARADA PRASANA LENKA M/SBIJAY KUMAR PATRA /1
VS VS 0
SANJIB HOTA, COMM-CUM-SECY AGRI. DEPTT. I
708 CONTC(CPC)/0000330/2000 RUDRA PRASAD BISWAL M/SBIJAYA KUMAR ROUT /1
VS VS 0
SANJIB HOTA, COMM-CUM-SECY AGRI. DEPTT. NEW SECRETARIATE Il
709 CONTC(CPC)/0000331/1993 SANGRAM DAS ASWINI KUMAR MISHRA /1
VS VS 0
SECRETARY, LAW DEPARTMENT I
710 CONTC(CPC)/0000335/2001 GOPAL CHANDRA SAHOO M/S DHULIRAM PATTNAIK /1
Vs VS 0
K.B VARMA, COMMISSIONER-CUM-SECY . I
711 CONTC(CPC)/0000336/1997 DHANANJAYA MOHAPATRA M/S MANOJMISHRA /1
VS VS 0
STATE OF ODISHA I
712 CONTC(CPC)/0000342/1998 RANJT KUMAR MOHANTY M/S SASHI BHUSAN JENA /1
VS VS 0
SECRETARY HOME DEPARTMENT I
713 CONTC(CPC)/0000352/2010 CHOUDHRY PRASANNA KUMAR ROUTRAY ,VEDHHPADRX ROUTRAY /1
VS VS 0
ANU GARG,|.A.S,SECRETARY H AND F.W. DEPT. I
714 CONTC(CPC)/0000353/2007 DHANESWAR SAHOO M/S SIDHESWAR MALLICK /1
Vs VS 0
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ARABINDA PARHI,DIRECTOR OF AGRICUL TURE Il
715 CONTC(CPC)/0000360/1997 DILLIP KUMAR SINGH M/S PRAMOD KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
716 CONTC(CPC)/0000361/1997 ALEKHA BIHARI BISWAL M/S PRAMOD KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
717 CONTC(CPC)/0000362/1997 BHAGABAN DASH M/S UMESH CHANDRA PATNAIK /1
VS VS 0
STATE OF ODISHA I
718 CONTC(CPC)/0000376/1997 ASHOK KUMAR MISHRA M/S SANJAYA KUMAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA Il
719 CONTC(CPC)/0000379/2010 BANSIDHAR PRADHAN JR. DASH /1
VS VS 0
U.P. SINGH,I.A.S,,COMM-CUM-SECY - AGRICUL TURE AND FOOD PRODUCTION DEPTT. I
720 CONTC(CPC)/0000383/2017 SUBHRAM KUMAR PATNAIK BISWAMOHAN PATNAIK /1
Vs VS 0
BALABANTA SINGH,I.A.S, DIRECTOR OF TECHNICAL EDUCATION AND TRAINING I
721 CONTC(CPC)/0000383/2012 HARIHAR BALIARSINGH D.R. PATTNAIK /1
VS VS 0
PRADEEP KUMAR MOHAPATRA,I.A.S., PRINCIPAL SECY. H AND F.W. DEPT. I
722 CONTC(CPC)/0000384/2012 SUSHIL KUMAR PRADHAN D.R. PATTNAIK /1
VS VS 0
PRADEEP KUMAR MOHAPATRA,| A.SPRINCIPAL SECY,H AND F.W. DEPTT. I
723 CONTC(CPC)/0000385/2012 DINABANDHU PRADHAN D.RPATTANAYAK /1
VS VS 0
PRADEEP KUMAR MOHAPATRA IAS, PRINCIPAL SECY.HEALTH AND FAMILY WELFARE DEPT.  //
724 CONTC(CPC)/0000386/2012 MANOJ KUMAR SWAIN RAMA NATHACHARYA /1
VS VS 0
PRADEEP KUMAR MOHAPATRA(I.A.S) PRINCIPAL SECY.,HEALTH AND FAMILY WELFARE DEPT. //
725 CONTC(CPC)/0000394/2007 NARENDRA PRADHAN M/SL.K MOHANTY /1
VS VS 0

SURESH CH. PATTNAIK, SAND M.E
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726 CONTC(CPC)/0000408/2000 KISHORE KUMAR PANI M/S SOUBHAGYA S. DAS /1
VS VS 0
JAGAMOHAN ACHARYA, CHIEF-ENGINEER RURAL WORKS I
727 CONTC(CPC)/0000410/2007 DR. GAGAN CHARAN PANDA M/S RASBIHARI PATRA /1
VS VS 0
DR.HRUSIKESH PANDA PRINCIPAL SECY. DEPT. OF FISHTIES AND ANIMAL RESOURCES. I
728 CONTC(CPC)/0000413/1998 ASHISKUMAR DAS M/S DAYANANDA MOHAPATRA /1
VS VS 0
SANJIB KUMAR HOTA,SECY. HOME DEPTT. I
729 CONTC(CPC)/0000431/2000 DEVRAJROUT M/S MANOJRANJAN MOHANTY /1
VS VS 0
ALEKH CHANDRA SAHOO, DIRECTOR ELEMENTARY EDUCATION I
730 CONTC(CPC)/0000451/2010 DAMBARUDHAR SAHOO M/SK.K SWAIN /1
VS VS 0
APARAJITA SARANGI,COMM CUM SECY. SCH AND MASS EDN. I
731 CONTC(CPC)/0000458/2009 SUDHIR KUMAR DASH MR. TRILOCHAN BARIK /1
VS VS 0
KUMARI VANDANA JENA, |.A.S., COMMISSIONER-CUM-SECRETARY TO GOVT. OF ODISHA I
732 CONTC(CPC)/0000461/2011 SRIKANTA KUMAR PATRA BISWA BEHARI MOHANTY /1
VS VS 0
SARAT CHANDRA MOHANTY ,CHAIRMAN, 0.S.S.C Il
733 CONTC(CPC)/0000486/2008 MATHURANANDA MALI M/SS. PATRA /1
VS VS 0
ARAVINDA BEHERA , WATER RESOURCES DEPARTMENT I
734 CONTC(CPC)/0000568/2008 KANANBALA PANDA M/SA.C. SARANGI /1
Vs VS 0
MADAN MOHAN PRAHARAJ, |.P.S,, DIRECTOR GEN. POLICE I
735 RVWPET(RPC)/0000019/2000AGABANDHU SAHOO M/S SADASIVA PATRA /1
VS VS 0
GAYANANDA NAIK, EX-WELDER GRADE-1 EXECUTIVE ENGINEER STORESAND MECH. DVSN.  //
736 RVWPET(RPC)/0000087/199BTATE OF ODISHA ASC /1
VS VS 0
NARENDRA KUMAR SAHOO I
737 RVWPET(RPC)/0000088/199BTATE OF ODISHA ASC /1
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VS VS 0
MANASWINI MISHRA I
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ORISSA HIGH COURT

MISC CASESFILED on :21/09/2021

SL. IANO NAME OF PETNR.JAPPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 5/2021 -MP
WPC(TA)/958/1987

2 8/2021 COMMISSIONER,CENTRAL EXCISE,CUSTOMS AND SERV RAEDHEYBHPY AM CHIMANKA (SR.STAND. COUNSEL)
OTAPL/4/2021

3 34/2021 STATE OF ODISHA-MP DILLP KUMAR MISHRA
CRLLP/28/2021

4 38/2021 STATE OF ODISHA-MP ASC
RVWPET(RPC)/88/1997

5 39/2021 STATE OF ODISHA-MP ASC
RVWPET(RPC)/87/1997

6 51/2021 JAMBESWAR RAY-MP M/SJAYANT KUMAR RATH
CONTC(CP)/114/1996

7 52/2021 INDRAMANI MALLICK-MP SPPATI
CONTC(CP)/218/2000

8 58/2021 JAGYASENI NAYAK-MP AK.DASH
WPC(TAC)/32/2015

9 50/2021 ABHAYA RANJAN MOHANTY-MP M/SKALI PRASAD MISHRA
WPC(TAC)/60/2015

10 60/2021 ABHAYA RANJAN MOHANTY-MP M/SKALI PRASAD MISHRA
WPC(TAC)/60/2015

11 61/2021 GUNANIDHI SWAIN-MP B.ROUTRAY
WPC(TAC)/11/2015

12 63/2021 SARTHAK PATTANAIK-MP SD.DAS
TRPCRL/68/2021

13 65/2021 SANATAN SAHOO-MP BHUDHADEV ROUTRAY
WPC(TAC)/4/2019

14 66/2021 SANATAN SAHOO-MP BHUDHADEV ROUTRAY
WPC(TAC)/4/2019

15 67/2021 MADAN MOHAN PRADHAN-MP K.K.SWAIN
WPC(TAC)/14/2015

16 69/2021 NAYANI NAIK-MP M/S SUBASH CHANDRA ROUTRAY
WPC(TAC)/28/2017

17 70/2021 PRAMOD DAS-MP BIRAJA PRASANNA SATAPATHY
WPC(TAC)/23/2017

18 71/2021 SANGI KALA-MP MR.RATIKANTA MOHAPATRA, (MISS.RITA SINGH)
JCRLA/71/2017

19 71/2021 ROHIT KUMAR BISWAL-MP M/S D.ROUTRAY
WPC(TAC)/35/2017

20 742021 DR. GAGAN CHARAN PANDA-MP M/SRASBIHARI PATRA
CONTC(CPC)/410/2007

21 75/2021 DR. GAGAN CHARAN PANDA-MP M/SRASBIHARI PATRA
CONTC(CPC)/410/2007

22 76/2021 NAKUL CHANDRA LENKA-MP P.C PRADHAN
WPC(TAC)/52/2016

23 76/2021 GAYANANDA NAIK-MP M/S SADASIVA PATRA
CONTC(CPC)/287/2000

24 77/2021 NAKUL CHANDRA LENKA-MP P.C PRADHAN
WPC(TAC)/52/2016

25 7712021 ANIL KUMAR PATTANAIK-MP B.SMISHRA 2
CONTC(CPC)/251/2002

26 78/2021 ALEKHA CHANDRA CHHATOI-MP P.C.PRADHAN
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

WPC(TAC)/5/2003
85/2021
SA/367/1998
101/2021
CMAPL/146/2021
124/2021
MATA/4/2017
141/2021
RPFAM/109/2020
211/2021
CRLMP/1249/2021
212/2021
CRLMP/1675/2021
332/2021
TRP(C)/293/2021
355/2021
FA0/194/2021
380/2021
CONTC/4092/2021
381/2021
CONTC/1072/2020
484/2021
RSA/276/2004
485/2021
RSA/276/2004
486/2021
RSA/276/2004
487/2021
RSA/277/2004
488/2021
RSA/278/2004
489/2021
RSA/277/2004
490/2021
RSA/277/2004
491/2021
RSA/278/2004
492/2021
RSA/278/2004
496/2021
CMP/505/2021
497/2021
CMP/1287/2019
498/2021
CMP/506/2021
499/2021
CMP/507/2021
500/2021
CMP/508/2021
501/2021
CMP/907/2018
502/2021
CMP/1090/2019
517/2021
CRLREV/271/2020
518/2021
CRLREV/945/2018
764/2021
MACA/316/2021
881/2021

WPC(OAC)/1630/2007

882/2021

WPC(OAC)/1630/2007

FAGU-MP

NITYANANDA PATRA-MP

KANAKLATA MISHRA-MP

SK. ABDUL MUKHTAR-MP

SONALI SURAVITA PUTHAL-MP

RAJKISHORE PRADHAN-MP

AGNISWAMI BEHERA-MP

ITI GOCHHAYAT-MP

SUJATA MUKHERJEE-MP

SMRUTI RANJAN NAYAK-MP

RADHAMANI NAYAK-MP

RADHAMANI NAYAK-MP

RADHAMANI NAYAK-MP

RADHAMANI NAYAK-MP

RADHAMANI NAYAK-MP

RADHAMANI NAYAK-MP

RADHAMANI NAYAK-MP

RADHAMANI NAYAK-MP

RADHAMANI NAYAK-MP

DIPTIRANJAN SAMANT-MP

TAPAN MAHALIK @ TAPAN KUMAR MAHALIK-MP

NIRANJAN BISWAL-MP

TRINATH BEHERA-MP

JAHUR KHAN @ ALIM KHAN-MP

BIJUMANI PRADHAN-MP

BIJUMANI PRADHAN-MP

MANU ROUT-MP

RAJESH SINGH-MP

M/S.D.P.DHAL

ADV.

M/S.SANJB MOHANTY

SUJATA JENA

BIJAYA KUMAR ROTRAY

ASHOK KUMAR SAHOO

BIBHU PRASAD TRIPATHY

PRADEEP KUMAR MISHRA

SIDHARTH PRASAD DAS

M/S.RABI NARAYAN NAYAK

MISS DEEPALI MOHAPATRA

MISS DEEPALI MOHAPATRA

MISS DEEPALI MOHAPATRA

MISS DEEPALI MOHAPATRA

MISS DEEPALI MOHAPATRA

MISS DEEPALI MOHAPATRA

SUBRATA PANDA

M/S.DEBASIS TRIPATHY

SAMIR KUMAR MISHRA

SIDHANT KUMAR JENA

SAMIR KUMAR MALIK

M/S.AAMIT PR.BOSE

M/S.A.P.BOSE

SARBESWAR BEHERA

SATYABRATA PRADHAN

DIVISIONAL MANAGER,RELIANCE GENERAL INSURANCE €COMRANY LTD.-MP

RANUKA BEHERA-MP

RANUKA BEHERA-MP
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M/S RAMAKANTA SAHOO

M/S RAMAKANTA SAHOO



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

886/2021
WPC(OAC)/3493/1999
887/2021
WPC(OAC)/2983/2001
889/2021
WPC(OAC)/2211/2000
890/2021
WPC(OAC)/800/1999
892/2021
WPC(OAC)/800/1999
894/2021
WPC(OAC)/1688/1999
895/2021
WPC(OAC)/663/1994
896/2021
WPC(OAC)/1688/1999
897/2021
WPC(OAC)/1688/1999
898/2021
WPC(OAC)/1688/1999
900/2021
CRLA/500/2021
901/2021
CRLA/500/2021
902/2021
CRLA/84/2005
903/2021
CRLA/502/2021
904/2021
CRLA/502/2021
905/2021
CRLA/493/2021
906/2021
CRLA/396/2017
907/2021
CRLA/428/2013
1094/2021
ABLAPL/9340/2021
1301/2021
CRLMC/1691/2021
1302/2021
CRLMC/1691/2021
1303/2021
CRLMC/1693/2021
1304/2021
CRLMC/1696/2021
1305/2021
CRLMC/1697/2021
1306/2021
CRLMC/1582/2021
1307/2021
CRLMC/1682/2021
1308/2021
CRLMC/1703/2021
1309/2021
CRLMC/963/2021
1310/2021
CRLMC/1705/2021
1311/2021
CRLMC/1707/2021
1312/2021
CRLMC/1706/2021
1313/2021

SUNIL KUMAR ROUT-MP
SIBANARAYAN PRADHAN-MP
BIPIN BIHARI SAMAL-MP

DIPTI RANJAN SAHU-MP

DIPTI RANJAN SAHU-MP
GOURAHARI SWAIN-MP

HARIHAR SARANGI-MP
GOURAHARI SWAIN-MP
GOURAHARI SWAIN-MP
GOURAHARI SWAIN-MP

SIBARAM RAJMP

SIBARAM RAJMP

BISHNU ROUT-MP

KAILASHA SAHU@ BRAHMANA-MP
KAILASHA SAHU@ BRAHMANA-MP
JOGINDERNATH@JOGINDRANATH SWAIN-MP
TUKUNA PANIGRAHI-MP

SUBAN CHATAR-MP

SUJIT SAHU-MP

SUKADEV HOTA-MP

SUKADEV HOTA-MP

BABUJAN @ SK SABJAN-MP
MAHANTA BEHERA-MP

KANHU CHARAN PRADHAN-MP
RAJKUMAR AGARWAL-MP
NIRMALA JAIN-MP

BARENDRA NATH DHAL-MP
LEENA PRIYADARSHINI-MP
RAGHUNATH PRADHAN @ KALIA-MP
KANHU CHARAN PRADHAN-MP
BIBHUTI MALIK-MP

KANHU CHARAN PRADHAN-MP

Page 3/8

M/S SANTOSH K. MUND

H.M.DHAL

M/S SUDHIR PATRA

M/S PRAFULLA KUMAR MOHAPATRA

M/S PRAFULLA KUMAR MOHAPATRA

M/S SURENDRA KUMAR PATRI

G.ANANDA RAO DORA

M/S SURENDRA KUMAR PATRI

M/S SURENDRA KUMAR PATRI

M/S SURENDRA KUMAR PATRI

BISWAJT RANJAN TRIPATHY

BISWAJT RANJAN TRIPATHY

SHAIBALA KANT GARNAYAK

GYANALOKA MOHANTY

GYANALOKA MOHANTY

RAMDAS ACHARY

M/S.JUGALA KISHORE PANDA

M/S.N.P.PARIJA

J.N.PANDA

NEPOLEON SAHANI

NEPOLEON SAHANI

KOUSIK ANANDA GURU

ASWINI KUMAR MISHRA

SURYAKANTA DWIBEDI

SUMIT LAL

SK.MISHRA

BIBHU PRASAD DAS

G.SNAMTOAR

SURYAKANTA DWIBEDI

SURYAKANTA DWIBEDI

BIJAYA KUMAR PARIDA(2)

SURYAKANTA DWIBEDI



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

CRLMC/1708/2021
1314/2021
CRLMC/1710/2021
1315/2021
CRLMC/1712/2021
1783/2021
WA/632/2020
1786/2021
WA/733/2021
1787/2021
WA/733/2021
13535/2021
WP(C)/29279/2021
13536/2021
WP(C)/29285/2021
13537/2021
WP(C)/29286/2021
13538/2021
WP(C)/29289/2021
13539/2021
WP(C)/27805/2021
13540/2021
WP(C)/23664/2021
13541/2021
WP(C)/3688/2017
1354212021
WP(C)/29305/2021
13543/2021
WP(C)/29307/2021
13544/2021
WP(C)/29314/2021
13545/2021
WP(C)/7968/2018
13547/2021
WP(C)/29318/2021
13548/2021
WP(C)/29317/2021
13549/2021
WP(C)/29323/2021
13550/2021
WP(C)/29321/2021
13551/2021
WP(C)/29326/2021
13552/2021
WP(C)/29327/2021
13553/2021
WP(C)/29328/2021
13554/2021
WP(C)/29331/2021
13555/2021
WP(C)/29333/2021
13556/2021
WP(C)/29336/2021
13557/2021
WP(C)/18155/2021
13558/2021
WP(C)/29341/2021
13550/2021
WP(C)/29348/2021
13560/2021
WP(C)/7469/2017
13561/2021
WP(C)/29389/2021

DR.UTTAM CHARAN SAHU-MP

UDIA ROUT @ URMILA-MP

STATE OF ODISHA-MP

REGISTRAR,OQUAT-MP

REGISTRAR,OUAT-MP

SRIBASTA KUMAR SWAIN-MP

DR. SUMAN KALYAN CHAUDHURY-MP

PRATAP CHANDRA PARIDA-MP

PUJA BISWAL-MP

M/S JYOTIN KUMAR SAHOO-MP

LAXMIDHAR MOHAPATRA-MP

SAMATA PATNAIK-MP

SATYA NARAYAN PRADHAN-MP

LINGARAJ SWAIN-MP

GANESWAR BEHERA-MP

BIJAYALAXMI MOHAPATRA-MP

RANJT MISHRA-MP

ADITYA KUMAR MOHAPATRA

ANANTA NARAYAN PATTANAYAK

ADDL.GOVT.ADVOCATE

AVIJT PAL

AVIJT PAL

RUDRA PRASAD KAR

SANJIB MOHANTY

PRABODHA CHANDRA NAYAK

JAGANNATH KAMILA

SOUMYA RANJAN MOHANTY

KALI PRASANNA MISHRA

M/S.BIBHU PRASAD MOHANTY

GOPINATH MISHRA

SOUMYA MISHRA

BIRAJA PRASANNA SATAPATHY

M/S.AALOK KU MOHAPATRA

SHASHI BHUSAN JENA

BAYANGADIHI GRAM PANCHAYAT LEVEL MAHILA SANSBMAWRTH MISHRA

ANNAPURNA SAHOO-MP

DR.UMESH CHANDRA SAHU-MP

SABITA SAHOO-MP

JTENDRA KUMAR SAHOO-MP

DR.CHOUDHURY CHITTARANJAN-MP

SAROJA KUMAR PRADHAN-MP

ANSUMAN PATI-MP

NIRANJAN BEHERA-MP

UNION OF INDIA-MP

AJAY KUMAR MOHANTY-MP

RAJESH KUMAR DAS-MP

THE REGISTRARJUDICIAL,ORISSA HIGH COURT-MP

SACHIN KUMAR SAHOO-MP
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SHASHI BHUSAN JENA

BHARAT JALLI

DEEPALI MAHAPATRA

SIDHARTH PRASAD DAS

BHARAT JALLI

PRAFULLA KUMAR MOHAPATRA

KUNAL KUMAR SWAIN

DHARMENDRA SETHY

SANJIB SWAIN

SIDHESWAR MALLIK

SOUBHAGYA DAS

BISHNU PRASAD PRADHAN

MANORANJAN PADHI



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

13562/2021
WP(C)/29397/2021
13563/2021
WP(C)/29400/2021
13564/2021
WP(C)/29402/2021
13565/2021
WP(C)/29404/2021
13566/2021
WP(C)/29408/2021
13567/2021
WP(C)/29407/2021
13568/2021
WP(C)/29409/2021
13569/2021
WP(C)/29411/2021
13570/2021
WP(C)/22644/2018
13571/2021
WP(C)/12165/2020
13572/2021
WP(C)/29416/2021
13573/2021
WP(C)/26648/2021
13574/2021
WP(C)/29418/2021
13575/2021
WP(C)/29420/2021
13576/2021
WP(C)/29420/2021
13577/2021
WP(C)/29422/2021
13578/2021
WP(C)/29425/2021
13579/2021
WP(C)/11401/2021
13580/2021
WP(C)/37117/2020
13581/2021
WP(C)/29434/2021
13582/2021
WP(C)/29435/2021
13583/2021
WP(C)/29438/2021
13584/2021
WP(C)/29453/2021
13585/2021
WP(C)/29454/2021
13586/2021
WP(C)/1077/2021
13587/2021
WP(C)/29450/2021
13588/2021
WP(C)/29461/2021
13589/2021
WP(C)/29463/2021
13590/2021
WP(C)/29468/2021
13591/2021
WP(C)/29470/2021
13592/2021
WP(C)/29476/2021
13593/2021

BHIKARI MUDULI-MP

MUNA SAMANTRAY-MP

RANJIT ROUT-MP

SANJULATA PRADHAN-MP

SANGRAM KESHARI MOHAPATRA-MP

ANADI CHARAN SWAIN-MP

GOLEKH CHANDRA SAHOO-MP

ALEKHA CHARAN SWAIN-MP

BINDALS SPONGE INDUSTRIESLTD.-MP

SAKTI PRASAD MOHANTY-MP

MOHINUDDIN KHAN-MP

HADIBANDHU SAHU-MP

JHASAKETAN SAHOO-MP

SOURAYV PREM-MP

SOURAV PREM-MP

SRIDEV MISHRA-MP

SANKET KUMAR MISHRA-MP

M/S FRONTIER GRANITE EXPORT PVT. LTD.-MP

KSHIROD KUMAR PATI-MP

M/SCTM TECHNICAL TXTILESLTD.-MP
DR. SUBRATKUMAR PATEL-MP
RAJESH KUMAR MOHAPATRA-MP
SMITA ROUT-MP

JAGANNATH BEHERA-MP
RAJENDRA KUMAR DANDIA-MP
M/SCTM AGRO TEXTILES-MP
JAYAKRUSHNA DAS-MP
JAGANNATH BEHERA-MP
G.NILAKANTHA RAO-MP
BRUNDABAN BIHARI PRAHARAJMP
SATABDI ABHIPSA NAYAK-MP

JYOTI RANJAN SAHU-MP
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HRUDANANDA MOHAPATRA

SRINIVAS MOHANTY

SAMIR KUMAR BEHERA

HIMANSHU SEKHAR MISHRA

AMIT PRASAD BOSE

CHITTA RANJAN LENKA

DAYANIDHI MOHANTY

CHITTA RANJAN LENKA

M/S DURGA PRASAD NANDA

SIDHESWAR MALLIK

AMLAN SHAKTI PAUL

PRAFULLA KUMAR RATH

PRAHALLAD SAHU

NEELAKANTHA PANDA

NEELAKANTHA PANDA

BASANTA KUMAR DAS

BASANTA KUMAR DAS

TANMAY MISHRA

SAILABALA JENA

ANIMESH MOHANTY

PRASANNA KUMAR SWAIN

KALI PRASANNA MISHRA

KUNAL KUMAR SWAIN

ANAM CHARAN PANDA

ANANTA NARAYAN PATTANAYAK

AMITAYV DAS

SATYABRATA MOHANTY

ANAM CHARAN PANDA

TUKUNA KUMAR MISHRA

SRIKANTA MAHUNTA

BIJAYA KUMAR RAGADA

ALOK KUMAR DAS



153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

182

183

WP(C)/29479/2021
13594/2021
WP(C)/28029/2021
13596/2021
WP(C)/29484/2021
13597/2021
WP(C)/10856/2017
13508/2021
WP(C)/29488/2021
13599/2021
WP(C)/29489/2021
13600/2021
WP(C)/29494/2021
13601/2021
WP(C)/29497/2021
13602/2021
WP(C)/29498/2021
13603/2021
WP(C)/29500/2021
13605/2021
WP(C)/10287/2021
13606/2021
WP(C)/29511/2021
13608/2021
WP(C)/29513/2021
13609/2021
WP(C)/29518/2021
13610/2021
WP(C)/29522/2021
13611/2021
WP(C)/29524/2021
13612/2021
WP(C)/29528/2021
13613/2021
WP(C)/29531/2021
13614/2021
WP(C)/10634/2021
13617/2021
WP(C)/11258/2019
13619/2021
WP(C)/29532/2021
13620/2021
WP(C)/29534/2021
13621/2021
WP(C)/29535/2021
6/2021
WPC(TA)/958/1987
35/2021
ARBP/42/2019
62/2021
WPC(TAC)/85/1993
63/2021
WPC(TAC)/85/1993
64/2021
WPC(TAC)/85/1993
68/2021
WPC(TAC)/25/2008
72/2021
WPC(TAC)/8/2007
73/2021
WPC(TAC)/84/1993
73/2021

CONTC(CPC)/314/1998

PADMINI PADHI-MP

SANUKTA BHARASAGAR-MP

RAM CH.PATRA-MP

MANOJKUMAR PRADHAN-MP

NIHARIKA PRIYADARSHANI SAHOO-MP

PITAMBAR SAMAL-MP

PRAMIT SAMAL-MP

TARANISEN SAHOO-MP

DEBADUTTA ROUT-MP

SUVASHISH PATTANAIK

ANUPAM DASH

M/S.SANJEEV UDGATA

SUDHEER KUMAR SAHOO

AKSHAYA KUMAR PANDEY

ABHIRAM SWAIN

GOUTAM KUMAR ACHARYA

KRISHNA CHANDRA SAHU

KRISHNA CHANDRA SAHU

SATYASAI MEDICAL COLLEGE, HOSPITAL AND RESEARGA ICENSPREMENA

SUSHANTA KUMAR MOHANTY-MP

GOVT. OF ODISHA-MP

NIHAR KUMAR MISHRA-MP

RUKMINI AGRAWAL-MP

SANKAR BEHERA-MP

MADHUSUDAN DASH SECURITY AGENCY-MP
BHABINA BAGHSINGH-MP

SURYA SPONGE IRON LTD.-MP

PUNJAB HOMEOPATHIC PHARMACY-MP
DILLIP KUMAR SAHOO-MP

M/S.NANI GOPAL PATRA SECURITY AGENCY-MP
CHAKRADHAR MAJHI-MP

NITYANANDA MOHAPATRA-MP

M/S.RAWANI CONSTRUCTION-MP

CHITA RANJAN NAYAK-MP

CHITA RANJAN NAYAK-MP

CHITA RANJAN NAYAK-MP

MINATI KUMARI DAS-MP

CHAITANYA PRASAD MAHAPTRA-MP
LOKANATH PANDA-MP

KAILASH CHANDRA NAIK-MP
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SOUMYA MISHRA

PUSHPARAJBHARADWAJ

AMIT KUMAR NATH

MOHIT AGARWAL

PRAKASH RANJAN BARIK

ANUPAM DASH

ASIT KUMAR JENA

SANTANU KUMAR SARANGI

M/SJAYANT KUMAR RATH

ASIT KUMAR JENA

ANUPAM DASH

KAUSHAL HUSSAIN



184 74/2021 LOKANATH PANDA-MP

WPC(TAC)/84/1993

185 75/2021 LOKANATH PANDA-MP
WPC(TAC)/84/1993

186 142/2021 RAJKISHORE PRADHAN-MP
RPFAM/68/2020

187 460/2021 HARTEKRUSHNA PANDA-MP
WPC(OA)/738/2006

188 461/2021 BALUNKESWAR PRADHAN-MP
WPC(OA)/264/1986

189 46212021 BALUNKESWAR PRADHAN-MP
WPC(OA)/264/1986

190 519/2021 BHOLA KUMAR PRAJAPATI-MP
CRLREV/81/2021

191 878/2021 DEVRAJROUT-MP
WPC(OAC)/3267/1999

192 879/2021 PRATIMA MOHANTY-MP
WPC(OAC)/119/2004

193 880/2021 HARISHCHANDRA BEHERA-MP
WPC(OAC)/279/2004

194 883/2021 PRAHALLAD CHANDRA NAYAK-MP
WPC(OAC)/2273/2001

195 884/2021 BAIDYANATH MISHRA-MP
WPC(OAC)/771/1999

196 885/2021 BANABHARI SUKLA-MP
WPC(OAC)/2935/1996

197 888/2021 MANASWINI MISHRA-MP
WPC(OAC)/3162/1996

198 891/2021 ISWAR CHANDRA SAHOO-MP
WPC(OAC)/2964/1996

199 893/2021 NARENDRA KUMAR SAHOO-MP
WPC(OAC)/3161/1996

200 899/2021 SUPRAVA GANTAYAT-MP
WPC(OAC)/2839/2001

201 1007/2021 SUNIL KUMAR BARIK-MP
BLAPL/7096/2021

202 1095/2021 PURNA CHANDRA MOHANTA-MP
ABLAPL/14303/2019

203 1096/2021 MAGUNI JENA-MP
ABLAPL/12553/2019

204 1097/2021 AKHSHAQUE AHMAD KHAN-MP
ABLAPL/16419/2020

205 1098/2021 NILU GHADAI @ CHANDAN GHADAI-MP
ABLAPL/15329/2020

206 1099/2021 MADAN MOHAN MAHANTA-MP
ABLAPL/9879/2019

207 1784/2021 STATE OF ODISHA-MP
WA/579/2020

208 1785/2021 STATE OF ODISHA-MP
WA/579/2020

209 13546/2021 PRABHAT CHANDRA BISWAL-MP
WP(C)/27213/2021

210 13595/2021 BASANTI SAHOO-MP
WP(C)/22066/2021

211 13604/2021 DUTTI SAHOO-MP BIBEKANANDA BHUYAN
WP(C)/22022/2021

212 13607/2021 BARSHA PANDA-MP AMIT PRASAD BOSE
WP(C)/28312/2021

213 13615/2021 SANKARSAN SAHOO-MP
WP(C)/33204/2020

214 13616/2021 SUBASH CHANDRA BHUYAN-MP
WP(C)/33205/2020

215 13618/2021 RAJKUMAR BERIHA-MP
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WP(C)/17693/2021
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